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FOURTEENTH KIERALA LEGISLATTVE ASSEMBLY

First Session

Date of Commencement . June 2, 2016
Datc of Adjournment . July 19, 2016
Datc of Prorogation - July 19, 2016 (At the conclusion of

its sitting)
Number of sittings . 15 (Fificen)

Party position of Fouricenth Kerala Legislative Assembly

(As on 3rd June 2016)

Ruling

Communist Party of India (Marxist)
Communist Party of India

Janata Dal (Secular)

Naticnalist Congress Party
Congress (Secular)

Kerala Congress (B)

Communist Marxist Party Kerala State Commitice
National Seeular Conference
Independents

Opposition

Indian National Congress

Indian Union Muslim Leaguc
Kcrala Congress (M)

Kcrala Congress (Jacob)

Bharatiya Janata Party
Indcpendent

Total

Spcaker

Grand Total

18

01
01
01

140

14




Speaker
SHRI P. SREERAMAKRISHNAN*

Deputy Speaker
SHR1 V. SasiT

Council of Ministers

i

2,

10.

11
12,
13.

Shri Pinarayi Vijayan, Chicl Minister.

Shri A. K. Balan, Minister for Welfare of Scheduled Castes, Scheduled
Tribes, Backward Classes, Law, Culture and Parliamentary Affairs.

Shri E. Chandrasekharan, Minister for Revenue and Housing.

Dr. K. 1. Jaleel, Minister for Local Self Governments, Welfare of
Minorities, Wakf and Hajj Pilgrimage. ‘

Shri E. P. Jayarajan, Minister for Industries and Sports.
Shri Mathew T. Thomas, Minister for Water Resources.

Smt.J. Mercykutty Amma, Minister for Fisherics, Harbour
Engineering and Cashew Industry.

Shri A. C. Moidcen, Minister for Co-operation and Tourism.

Shri K. Raju, Ministér for Forest, Animal Husbandry and Z00.

Shri Ramachandran Kadannappalli, Minister for Ports, Muscums and
Archacology.

Shri T. P. Ramakrishnan, Minister for Labour and Excise.

Prof. C. Raveendranath, Minister for Education.

Shri A. K. Saseendran, Minister for Transport.

* Shri P Sreeramakrishnan, Elected as Speaker on 3rd June, 2016.

t Shri V. Sasi, Elected as Deputy Speaker on 29th June, 2016.




14.
15.
16.
17.
18
19.

Smt. K. K. Shailaja Teachcr, Minister for Health and Social Justice,
Shri G. Sudhakaran, Minister for Public Works and Registration.

Shri V. S. Sunil Kumar, Minister for Agriculture.

Shri Kadakampalli Surendran, Minister for Electricity and Devaswoms.
Shri P. Thilothaman, Minister for Food and Civil Supplies.

Dr. 1. M. Thomas Isaac, Minister for Financc and Coir.

Leader of the House
Shri PINARAY] VIAYAN

Leader of Opposition
Shri RamisH CHENNITHALA

Secretary-in-charge
Smt. P, JAYALEKSHMI
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RESUME OF BUSINESS TRANSACTED DURING
THE FIRST SESSION OF THE FOURTEENTH
KERALA LEGISLATIVE ASSEMBLY

The Fourteenth Kerala Legislative Assembly was constituted on
May 20, 2016 after the General Election held on May 16, 2016.
A nineteen member Ministry headed by Shri Pinarayi Vijayan assumed office on
25th May. 2016.

The summons for the First Session of the Fourteenth Kerala Legislative
Assembly was issued to the Members on May 26, 2016. The Session commenced
at 9 am. on Thursday. June 2, 2016 and adjourned sine-die at 3.00 p.m. on
Tuesday, July 19, 2016, The House met on the following days viz., June 2, 3, 24,
27, 28, 29, 30, July 8, 11, 12, 13, 14, 15, 18, 19 (15 days of sittings}. The House
transacted business for 70 hours and 45 minutes.

Qath of Office :

The Members assembled for making and subscribing an oath or affirmation
at  9.00 am. in the Assembly Chamber, Legislature Complex,
Thiruvananthapuram on June 2, 2016. Shri S. Sarma, who was appointed by the
Governor to perform the duties of the Speaker under Article 180(1) of the
Constitution was in the Chair (Shri 8. Sarma made and subscribed affirmation
before the Governor under article 188 on May 27, 2016). The Secretary informed
the House that under Article [8(X1) of the Constitution of India, the Governor has
appointed Shri S. Sarma to perform the duties of the Speaker and that under
Article 188 of the Constitution the Governor has appointed Shri S. Sarma as the
person before whom Members of the newly constituted Legislative Assembly shall
make and subscribe oath or affirmation according to the form set out for the
purpose in the Third Schedule of the Constitution. One hundred and thirty nine
elected members made and subscribed oath or affirmation and signed in the Roll
of Members.The nominated Member to the Assembly made and subscribed
affirmation before the Speaker on June 28, 2016. The statement showing
constituency, name and party afftliation of Members is given as

Appendix-X .




Election of Speaker :

Two Members, viz., Shri V.P. Sajeendran and Shri P. Sreeramakrishran had
been duly nominated as candidates for election as Speaker. The election was
conducted at 9.00 a.m. on June 3, 2016. Altogether 139 Members cast their vote.
Shri P. Sreeramakrishnan secured 92 votes and Shri V. P. Sajeendran secured
46 votes. One vote was invalid. Shri P. Sreeramakrishnan was declared elected
as Speaker.

Announcement regarding recognition as the Leader of Opposition :

On June 3, 2016, Speaker announced that Shri Ramesh Chennithala, Leader
of the Indian National Congress Legislature Party has been recognised ax the
Leader of Opposition, he being the leader of the largest party in the opposition.

Announcement regarding Deputy Leader of Opposition :

On June 3, 2016, Speaker informed the House that Shri P. K. Kunhalikutty
has been elected as the Deputy Leader of the United Democratic Front.

Governor's Address :

The Governor Shri Justice (Retd.) P. Sathasivam addressed the Members of
the Legislative Assembly at 9 am. on June 24, 2016. The discussion on the
Motion of Thanks to the Governor's Address commenced on June 28, 2016 with
Shri S. Sarma moving the following motion :

#2016 @end 24-00 oo eadipd emog MIVATIRINNEREEIS Bally

(aroouKamlay mleamuetewsarud wudandes mm coanasEmaD. ”

The discussion on the Motion of Thanks lasted for 3 days, viz., June 28, 29
and 30, 2016. The motion was adopted by the House on JTune3(0, 2016. The House
devoted 8 hours and 47 minutes for the discussion on the Motion of Thanks and
49 Members including Ministers participated in the discussion.

On July 11, 2016, the Speaker reported to the Assembly the
Governor's Reply to the Motion of Thanks adopted by the House.




Panel of Chairmen :

On June 28, 2016, the following members were nominated to the Panel of
Chairmen for the session, ‘ '

Shri Raju Abraham

Shri K. Muraleedharan

Smt. E.S. Bijimol
Obituary Reference :

On June 27, 2016, the Speaker made a reference on the demise of former
Speaker T.S. John. As a mark of respect to the deceased, the Members stood in
silence for a while and the house adjourned for the day.

On June 28,2016, the Speaker made a reference on the demise of former
Minister K.P. Noorudeen, former members K. Anirudhan, P.B.R. Pillai and David
Pinheiro.As a mark of respect to the deceased, the Members stood in silence fora
while.

On July 19,2016, the Speaker made a reference on the demise of former
member Jacob Scaria and renowned poet and playwright Kavalam Narayana
Panicker.As a mark of respect to the deceased the Members stood in silence for a
while.

Announcement made by the Speaker :

On June 28, 2016, the Speaker made an announcement regarding the
measures to be taken fo maintain the discipline , decorum and timely conclusion
of the business of the House.

On June 30, 2016 the Speaker informed the House that a project would be
implemented in the Legislative Assembly premises to make it ecofriendly.

Election of Deputy Speaker :

On June 29, 2016, the Speaker informed the House that two members, viz.,
Shri 1. C. Balakrishnan and Shri V. Sasi had been duly nominated as candidates
for election as Deputy Speaker. Election was then conducted. Shri V. Sasi
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secured 90 votes and Shri T .C. Balakrishnan secured 45 votes, One vote was
declared invalid. Shri V. Sasi was declared elected as Deputy Speaker,

Questions :

Details regarding the number of questions received, the number of questions
answered on the floor of the House etc. are given in Appendix I.

Adjournment Motion :

During the session seven notices of Adjournment Motion were received.
None of them were given consent to be moved. Details of adjournment motions
in respect of which consent was withheld after hearing the views of the Ministers
concerned on the floor of the House are given in Appendix IT.

Calling Attention :

During the session 20 statements were made by the Ministers under rule 62,
details of which are given in Appendix IIi,

Laying of White Paper on the Financial Position of the State Government:

On June 30, 2016, Dr. T. M. Thomas Isaac, Minister for Finance and Coir
laid on the Table a White Paper regarding the financial position of the State.

Papers Laid on the Table :
The details of papers laid on the table are given in Appendix IV.
Consideration of Amendments to Rules :

On July 19, 2016, after the reply by the Minister for Fisheries.
Harbour Engineering and Cashew Industry the amendments moved to the Kerala
Fish Seed Rules, 2016 issued in G. O. (P) No. 03/2016/F&PD dated 8-2-2016
(8.R.0. No. 121/2016) by Shri M. Ummer were put to vote and declared lost,

Presentation of Reports :
The following Reports were presented on the dates noted against each :

. The First Report of the Business Advisory Committee July 11, 2016




2. The Report of the Subject Committee XIV on the Legislative
Assembly (Removal of Disqualifications) Amendment Bill, 2016- July 15, 2016

Consideration of Reports :

The First Report of the Business Advisory Committee was adopted by the
House on Jjuly i, 2016,

Motion for Suspension of Rule :

On July 14, 2016 Shri A. K. Balan, Minister for Welfare of Scheduled
Castes, Scheduled Tribes, Backward Classes, Law, Culture and Parliamentary

Affairs moved and the House adopted the following motion:-

“2016-17 uomuET s UAHEOMERSE oDl auiBglen) WmIRIG@mHM
e TUsTYdy HAXIFGUE MSEOMNE aIRleuIwMm MdFlay Tuaalolwlen)gslcd
AJAOD@ISHINT  TUIAWIBEOBD  TUIA0aIRYe  AIBINETf qUaRey” SHeoIQlERBa0”
@m®  Gmio  Dldgeolaaon@ingg TUDEOL  LElagmm@ImIa] ¢l
MOBTVRQSS MSISIGANe »HIBINIFHYanEMap  MoosnKTWla) sgangloer 236-%
aigomlnag (2)-050 ©nlalfe OROD TUGHASMTH NG @joGoBe UHD  ALOTYAY

HakgMm@IM’ DD Tue omaomasm.”
Important Rulings by the Speaker :

1. On July 13, 2016 the Speaker gave the following Rulings on the points of
order raised by Shri M. Ummer.

Ruling (1)

audanad rmémﬂroﬁ MBI go«Hce;g‘lcsfmeJo Qoqi.fhuﬂ roosTUmMul g aumlan?
MBI Wwlatdua@cabe)o Tudandd mue,q_gce;ua WIOITVEDo Qaast
PIZLBICANETEEINENIV ARDA LIBLAISRMBIMINUDINIY HBANDAIW MSaISldud
u1en®lasnInes G @RUE:006B80 mailayl HR66EITe NG
@ N1 NTR1BETT DO i uosrumuwlaf quala]  @eeirie WD ajdoie
ABINETISHIMHANDe OB TUBSHENR) MSaIS] aJGOIQIN0TD DO roosTuTWl o

smoellamud  mswsuntlmarw]l o dcele@endnd  @RAIEIENT  MSalSldud




aquAlsaleosmenmmoe afloflw  aqudandd ma,gdue;ua malwlees  judommaziwl

MUADHBIINMNOZT0 H21E QUi HaIg.
Ruling (2)

MWATUEI BalR)ERUEEN o GANAIR PAMEL WINIMUED. IBIAIGITILIOTN
SJROTIN, MDVETURT  GaIBLEIMT  QIOITVADe  SAMOMBUY  cIB\nINITE
UM S GODIEI3 UBRL SaLTDRMARITe BROVEBWIHE" WLNITVAW. aJERnEIw
aqnist arlesd: AT ERAKKIDe MGHWIBamm @eaTIeEs 63 MSasi®o

MNBIRIM a1ISIBI af)o QUi H21.

2. On July 18, 2016 the Speaker gave the following Rulings on the points of
order raised by Shri M.Ummer and Shri P. C. George.

qglow-1

2015-001 camng esiTuls ol@ghand emodu” ey’ (2014-0es 16-20 aryey)
DLIWIGTHILINET AlTLIH OGNS Jap® Miwsomll &1PleEs ugsmes
a3  WoaHIBE  ng0OISHNBHNIMENEITW  TUIaNaI0Ye  ~lBlewow]snsmaam
@t nfo. PIAQOS (G0 KROHIM aylead Qaleu’” M. aciwiIgomIGd sadauImadmy”
aodgaflaana]gigo TR 21563303 oI IB A J06)n |SUlEHIMEMRIW TVINOAIBY0
Tuognimwly Allinclarame @afleeaege MIMWLOS AUsalT DenIOmITs
pomeedw afly cglseae saed aflaciaon, @™ 2ISEARROS HOIVYOOATY
moamed msasl aige 238 (1), (2} agomlay  wesegss  aNsumumanud
aReNe9a 51518 nfiMo &s” 2ISEREANS  TYHYnITIBU0ILM MSEamE Mlwaryed
auenydy Salg? awonlu] arlewImed msomloimmenslel Domee Ay

SEIUBNMSRORMAD O G aleilcom).

A8 aoqigallesom 2GEBGENS TUHYD aldlewdwlendnd Mo
MSnJS!  al5afddfe  SUTWORE VB2  mualaleules” BIRYMO®  @RUteooRUd
@YNHT  meo»leEs MSaslend 2101} EHIOEMOUUBIE)o [chloTa ko

DEBIGBHOHDIWo, THIMIUE aJITRISITT B0lEIma3 m"lm;memgas @aRsSInaIMNam IS




ajnenlsaNeam  agasud  mldinknuoode eeKngeDiGioman  euiclasadms

@INEMTo H2aI0B Qglol” madasl.

gg’lom"-z

eyl @), aflsmoowl AR Ui ENDEm Oaigol TUaTUNIMOATN 6B
ogml  agm  mlalenesmoue  'gaiagml  am MGl COd )T DN
£ AIQENRIWIBAVEUTD GBS W), all.avl, emidslan] @aai@e TvofTwlaf Onldgd
' uGanamlang Rl WImadw iaJUpsaR@Is” ovewilod m2slad
AU (IGSOMOTTVo  adINXR  @ldaje  TVICBDHNje  TVIBBIRlSH0)20w
BI0\a@Rud ool quages alltifqgls TUAMe aldPIHSTENBQIND” (FATNDIOE|TDo
fatd @ElPwWHe5e%o @B All.ov). cRIGRON oe)uPe MIEIMITASBIN@OLIMTY
Q@loty DTG Oalky.

3 On July 19, 2016 as a reply to a point of order raised by
Shri K. S. Sabareenathan regarding the pendancy in laying of the Annual
Perfomance Reporis of various Departments, the Speaker gave a ruling that all
Departments should clear the pendancy in laying of the Annual Performance
Reports under Rule 236(6)

Statement under Rule 300 :

On July 18, 2016 the Minister for Electricity and Devaswoms made a
statement regarding the Total Electrification Project intended to be implemented in
the State.

Motion Under Rule 130 and Substantive Motion under Rule 275 :

On July 18, 2016 Shri Pinarayi Vijayan, Chief Minister moved the following
motion under Rule 130 :

“eaug” iy’ Bdad’ SoaKBEOlNM Gy e’ Bl ganywled el fleacnss
ML ATV 2 SHHAPEWODSWIAM” 6HOG MWATLE ANHUSIANDY, 846-aiqj@o
Wil  aflRIVIecEmoge G851 (Bad micata e o, enfl.gl oo’
GHOBUTINE agQnje neN® e A8 UAHNIDIN] TXNUODIE: DSaI10S1T
Mon0BINNJe  auanflg). amlasemt meges  moslead  aflecumaniiel
aprvalglalos  @odmile:  aflé:mum el mldpRowenow
anoteamnme. apalcjadt 20-50 aagienglen) aeete o eiudomlsl Aom &
1327/2016.




ATUEMIBo MBS aldan” 1946-@ @alo HBHISOD afyTUTenil 1. CwIS yamnys
HOUHIC]E ML @O CHEBAWMHNME.  GREAOHM MARHS MOFRIW] HDHRMOKNITWo
nJerdgmon am U, EDEIMIGRIMND MUTUNIMNOTH NIECSHIGTHQe TUITLGI i
UFANVQYo @RI MNWless. MO S MO IN@OING  @ICAUTE
CAUMSHHBAOVITBB HUTWo FRHOIGES: OeOmiod maan m:m’la;cﬂmogg‘lgggmosmﬂ
ADARINLHOSAND  AIOWSS, e@mgm‘lcq‘gamm" WRURIROASIOYTN  UIBGHUD
B8HMIMI]  DLPMITINNITEIDNHA  HILIRLISAIEDIT. D BIITHEIOE 03
a1 es @erdwame cHEREMIT” @RAITlANI0IAIW Maybowdleso. jmlw
0.aIQdh1S HID:AHn” ABIDAINGe MTIHIN Mo @l yeastaneialascemaud mamm
agmiinil.slew ac ool moeiod 2ol lenimes Moo GHABOIHB
®I@ Jos IR UGBALAIET.. DD  LAITMLINTIGE GAYY” IS Boa SIUMBEIHM
ey Mmuam’ et mamyeied exwlqflescmes Mleeamlcsd Moy’ afldacosmana”
olaudal” eniomlemige aa®B Tudsedclemoge B U8 ARRYGMOlISBAN HIRY0 aida)
@aigems.”

Shri Pinarayi Vijayan, Chief Minister and DR. Thomas Isaac, Minister for
Finance and Coir replied to the points raised in the discussion. Then Shri
Pinarayi Vijayan, Chief Minister moved the following substantive motion under
Rule 275:

"emog  aVASO0EIHG  MIMIOTS  WSaNgBEI®  Mload8onn)e MSTHM
CHOSUNIOL! afgajo QLN@ MUIBIT GHRY MV BInC SoaiM@dlom, eayg” s’
a0 W0l exleflensmes @IWAIMo  AVTUOIMETH MCHA T QYo
meuTmilde UG eKe @ldhglo MO0 suowless. GO 16T
aflgmumomlael e el €. @es  @odatls AUIPHUE  AUaOAN  alsy”
WBAROWHREMT.  eaog@mINg MoBalnyERudes” AlMWarD elom Mo gles
Moo afladaioemoamm” eam@avdsndsalemage slarvdal smss” &g @om 4GOS BB
2 angydmolaann.”

The substantive motion was then put to vote and adopied by the House.
Statutory Resolution:

On July 18, 2016 the following resolution under the proviso to sub section
(1) of section 15 of the Kerala Education Act, 1958 (6 of 1959) was moved by
Prof. C. Raveendranath, Minister for Education.




"IaD@IMEA|§  08aNCANISTINNS  apm@ei AWl eHa0MMe g
MYafloaos@l  qurilele:dlaflgesmimIs  @INPajOQYID  TYE®HAHS DIEmmABBIA
@ROIBOHS agga,ua @RS aia)SlOliganme @R 000 aigg@,ua JSITIGBBAT 60
TILY Ao @Yy aggce@asa nlO1ERIN HGlHEHs MILIOLCRIIMe gy 0@GIMmIs)e;

I g @ ol apud aenqjoml
e50¥leanas’ aulgh allagoaiom oa i)

en291ca605" oMy Mgy

2 ag@ afl ayub, atemg’
G30¥1eae08” avlgl allayosiomy Oaledlc)

8IFIGANIS" oMy gy

3 ap. afpo. ag)@d. afl. aypud, nesEIgYN
o305 Aflyoeyomy amle)

Q]EIHOO Oﬁ.lﬂ')é Eﬂ%

4 all age. a)@. oft. apud. H1eIeYd
QISHHIGIRIA] afl33224000 Palsle)
DRE onimy wgy
@M S00yeHaecw ara msprpmalreans] 1958-0e1 emeg allayasomu
ayg (195901 6) 15-50 ai@af (1)-2¢ DaIude I8 SINR cacd wympoaly moel

apEd@o HaloD MIBBIRIAMO0 alDQGHRUIN TUBE0IE DEgUTeaTN@IMIg;

1958-001 cang ofsyaaidoy ang’ (1959-ea1 6) 1520 kel (1)-5
DalUdng 190 oy MHEITWD (@I, «fHPGHEAIMEE TN PeGunyEmIIaT
MDATUR aldTR0E QD S aJCoROMNG alladmicle DEPSD® GATEOIL Dal0idhnf

) omo AfBERNIAIM A j0Ral 18603 AlSIEINEMMIMIL);

men pod aramaad, [958-001 emaeg afisyagyday argleer (195%9-ae1 6) 15-2
o] (1)-20 Dalldhn] (@)hI0o, cam @jayoafls moel agg&uﬁ AfRQGERMM@IT”
kgl MUATNIRWOS 6 @EdWe aYISBIDAINIY] @D due @olmocd

amoamleamr” .




10

The resolution regarding the taking over of four schools across the state was

unanimously passed by the House without discussion.
Question of Breach of Privilege :

On July 19, 2016 the Speaker informed the House that the following notice
of Question of Breach of Privilege was under consideration of the Chair.

Notice given by Shri K. C. Joseph against the Chief Minister alleging that
the reply given by the Chief Minister during the discussion on the notice seeking
the moving of motion for the adjournment of the house on 28-6-2016 was
misleading and that it amounted to breach of privilege.

Legislative Business :
1. Bills passed

The following Bills, were introduced, taken into consideration and passed by
the Assembly during the session :

I. The Legislative Assembly (Removal of Disqualifications) Amendment
Bill, 2016.

2. The Kerala Appropriation (Vote on Account No. 2) Bill, 2016.

Details regarding the dates of introduction and passing of Bills are given in
Appendix V. The salient features of the Bills are given in Appendix VI.

IL. Introduction of The Kerala Finance Bill, 2016:

The Kerala Finance Biill, 2016 was introduced in the Assembly on
July 18, 2016.

W1, Laying of Bills assented to:

The following Bills, as assented to by the Governor, were laid on the Table
of the House by the Secretary :

1. The Kerala State Commission for Economically Backward Classes among
Forward Communities Act, 2015, (Act 2 of 2016).

I
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2. The Non-Resident [Indians' (Keralites) Commission Act, 2015
(Act 3 of 2016). '

3. The Non-Resident Keralites' Welfare (Amendment) Act, 2015
(Act 4 of 2016). '

4. The Kerala Real Estate (Regulation and Development) Act, 2015
{Act 5 of 2016).

5. The Kerala Appropriation { Vote on Account) Act, 2016 (Act 6 of 2016).
6. The Kerala Appropriation Act, 2016 (Act 7 of 2016).

7. The Kerala Land Tax (Amendment) Act, 2016 (Act 8 of 2016).

8. The Kerala Town and Country Planning Act, 2016 (Act 9 of 2016)

9. The Kerala Anganawadi Workers' and Anganawadi Helpers' Welfare
Fund Act, 2016 (Act 10 of 2016)

10. The Payment of Wages (Kerala Amendment) Act, 2015 (Act 11 of 2016}

IV. Reference of Bills to Subject Committees and Presentation of the Subject

Committee Reports:

One Bill was referred to the respective Subject Commitiee and the
Committee Report on the Bill was presented to the House. Details of the Bill are

given in Appendix VII.
V. Bills published and circulated to Members:

Bills were published and circulated to the Members. Details of the Bills are

given in Appendix VIIL
Financial Business :
1. Revised Budget for 2016-20i7

Revised Budget for 2016-17 together with the Alteration Memorandum was
presented by the Minister for Finance and Coir on 8th July, 2016. The medium
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term fiscal policy and the stralegy statement with medium term fiscal plan for the
period from 2016-17 to 2018-19 were also laid on the table on the same day. The
General discussion on the Budget was held for three days, viz, on Ilth [2th and
13th July, 2016. The House devoted 9 hours and 5 minutes for this business.
52 Members including the Chief Minister and the Minister for Finance and Coir
participated in the discussion,

2. Vote on Account

The Vote on Account for three months (August to October 2016) was laid
on the Table of the House on 8th July 2016, On 14th July 2016, the Minister for
Finance and Coir moved the motion regarding the Demands for Grants on
Account towards defraying the charges for the months August to October 2016.
Discussion and voting on the Vote on Account was held on the same day.

The House devoted | Hour and 17 Minutes for the business. Twenty(20)
Members (including Minister for Finance and Coir and Minister for Revenue and
Housing) participated in the discussion.

The Kerala Appropriation (Vote on Account No.2 )Bill, 2016,was introduced,
considered and passed on [8th July 2016.

Private Member's Business :

According to the Calender of Sittings of the First Session of the Fourteenth
Kerala Legislative Assembly, only one day, ie., 15th July 2016 was set apart for
transacting Private Members” Business. The House devoted in fofo 46 minutes
for Private Members' Business on that day.

Private Members' Bills

Out of the five motions for leave to introduce Private Members'  Bills
included in the list of Business for the day two were moved in the House. The
Minister for Health and Social Justice and the Minister for Forests. Animal
Husbandry and Zoo opposed the motions, The discussion on the motion for
leave to introduce the two Bills were inconclusive.
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Details regarding the name of Members who moved the motions for leave to
introduce the Bills are given in Appendix IX .

Visitors :
The number of persons who witnessed the Proceedings of the Assembly

during the Session was as follows :

Public gallery : 2082
Speaker’s gallery : 2783
Distinguished Visitor's gallery : 61

Termination of the Session :

The First Session of the Fourteenth Kerala Legislative Assembly was
prorogued with effect from July 19, 2016 at the conclusion of its silting vide

Notification No. 2489/Table-1/2016/Leg. Dated 23-7-2016.
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APPENDIX |

STATEMENT SHOWING DETAIL.S OF QUESTIONS ADMITTED AND
ANSWERS RECEIVED

| i Total No. of Notices Received and Reglstercd 4741
& 2 Tot;ﬂ “number of starred notlcé; }e;é;;éd - 2884
' 3 Total number of Unstarred notices received 1857
| 4 Notice Disallowed T3S
5 Actual No.of Notices Admitted (i-2) 4706 |
Ikg “No of Notices Admltted as Starred - 2473
i 7 No. of Notices 'Admltted as Unstarred 2233
,“_8-__ .]_\jgl;;:_é-ifansferred o smmg dates, later cancelled - : NIL
9 Total No. of Notices Admitted as Starred and Unstarred| 4706
! r(4+5+6) - o }
10 :No of Starred Questions in the Printed List 300
f 11 No of Unstarred Quesuons in the Printed LIS[ ”;- 2453 —]
12 Total (8+9) T 2783
1 13 No.of Notice Withdrawn N NIL
14 fi‘;fal No. of Starred and Unstarred Quesuons in the Printed’ 2753
. List (10-1D) ,
1 15 N_;Wof Answers Recewed on Allmted days ltsclf - - 1240
| 16 No. of Answers Received Late and Published as per Bulletin 1490 |
(Up to the publication of Last Late Answer Bulletin on |
3-8-2016) 2
rl_'i Eg\;ers to be recewecl o —t 23
1 18 No. of questions Answered on the floor | 38
‘_Eﬁﬂq: of ﬁe?nﬁs_who were allowed to ask supplementary 314
questlons
' 20 No of Short Notlce Questions Received 5
| 2“1 No 6f Short Notice Questions Aﬁ)wed a ‘ 2
I 22 No of Notices Received for Half an Hour Discussion NIL |
23 [No “of Half falf an F Hbur Discussion Allowed NIL



Consent withheld after hearing Ministers Concerned

18

APPENDIX I
ADJOURNMENT MOTIONS

SL
No.

Date

i . |
Name of member who |  Minister who | Subject matter i

was heard
gave the notice

!
l

A U
j

[y

June 28,
2016

3 : 4 5
Shri K.C. Joseph and l Chief Minister  : The Situation reported to

1 rhave arisen due to the!
~arrest of two daughters
-of MrRajan, beionging
ito a Dalit family,at
| Kuttimakkool in Thalassery :
iwho were also allegedly‘
insulted by cailing Lhem|
i | Iby caste name which led ; l
: to suicide attempt by one |
: the them and thel
! consequent apprehension I
|and feeling of insecurity |

! “among SC/ST Community.

two other members

1
i

June 29,
2016

June 30,
2016

Shri PT. Thomas and . Chief Minister . The Situation reported to |
‘have arisen due to the
ltransfer of Govemmem"
!  employees, violating I'IOI'IHSI
. for general transfer which |
| reponedly caused difficulties |
lamong employees of the|
| State.

two other members

|
Shri V.8. Sivakumar ' Minister for Health l The Serious Situation |
and Social Justice ireported to have arisen |

due to the Governmentl

i { decision to deny admission .

: jto more than 10001
| IMBBS seats in the |
state during the ::urrenyI
! ; academic year (2016-17). '

|
and two other members

L. - i e




mty, S

2 3

‘ July 12,

19

4

5

Shri M. Ummer and
2016 | wwo other members

Minister for Health  The
and Social Justice

7

July 13,

membeis

RN R

" July 18,

! Shri Parakkai Abdulla
2016 ' and two other members

; Shri K. Muraleedharan °
2016 - and three other

Chlef Mmls[er

I e el

Serious  situation
‘reported to have arisen
- consequent on the death
:of two persons due to|
Diphtheria that spread in;
Malappuram and neighbouring
districts which "caused |
widespread  apprehension |
“fear among the public,
-and health sector of the
i State.

{The Serious situation |
| reported to have arisen
 due to the failure of the !
Government machinery |
in  controlling  the]
political murders and!
goondaism in Kannur
district which  caused
 apprehension and insecurity
. among the people.

Chief Minister

| The Serious situation |
reported 0 have arisen
due to the failure of the
'Police in controlling the |
i violence reportedly erupted
in Kuttyadi constituency |
due to the murder of a;
Muslim Youth Leaguel
activist,

July 19, T

!
l
|
!
i

"Shri V.D. Satheesan
2016 1 and two other members

Chief Minister

The Serious situation |
reported to have arisen.
due to the decision of the
Government to approach
the High Court against
the order of the State!
Information Commission
to supply copies of:
Cabinet decisions under:
RTI Act, 2005.
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APPENDIX TTT

CALLING ATTENTION
Sl ! Date EName of Member who | Minister | Subject matter

No. gave notice who made ! |
. statement g
1 2 3 4 5 |
1 {June 28, : Shri James Mathew Mmlster for o the necessny to take1
2016 Labour and ‘steps for the registration of i
' i Excise lakhs of migrant workers:
‘ i from other states in Kerala, !
in the Kerala Migrant Workers'
| 'Welfare Scheme, 2010. !
2 |June 28, | Shri V. D. Satheesan 1Mmlster for To the necessity for the
12016 J Revenue betterment of the disaster
! -~ and management system in the
| Housing | State by co-ordinating and
‘ | strengthening the activities
.of Governiment Departments. I
| 3 |June 29, Shr1 K. Suresh Kurup \Mmlster for|To the necessity to urge the
i 2016 " Finance ‘Central Government to take
i and Coir isteps to withdraw the;
l ; tdecision to merge S. B. T.
| ‘with §. B. L which is
| : reported to adversely affect |

E ; ‘ the mterests of the State
4 |June 29, ‘.Shri Parakkal Abdulla Mlmster for‘To the necessity toi
2016 Agrlculture implement the remedial
; .measures and long term:
‘schemes to solve the
.problems reported to be
| faced by the coconut
i | | farmers in the State. ‘
5 |June 30, Shri C. Divakaran !Mmlster for.To the reported dlfﬁculnes
2016 Revenue .faced by people due to the
and “alleged illegal functioningi
Housing ;of quarries and crusher
iunits in the State. :




[

1
6

8

9

21

4

i 5

Muuster for
Finance
and Coir

Chief
| Minister

To the necessnty to resolve
the apprehensions evolved
due to the reported,
! abandoning of the Rubber
Production Incentive
' Scheme in the State and to
1pay -off the existing arrears :
under the scheme. |

o e e —]

To the necessity to exert|
pressure on the Central|
! Government to solve theE
' difficulties reportedly being ! '
‘ faced by flsher
communities  and other
\local communities living ml
the coastal areas of. the:

State due to certain|
provisions in the Coastal;
: Regulation Zone .

 Notification issued by the
: Central Govemment |

2 ' 3
June 30 Shri Mons Joseph
2016
Cjuly11, . ShriK.Dasan
2016 |
1
|
July 11 Ehn A P Aml Kumar
2016
July12, |  ShriB. Satyan
2016

Minister for
-Water
Resources

Minister for
Welfare of
Scheduled

Castes,

i Scheduled

! Tribes,

Backward
Classes,

Law,

Parliamentary
Affairs.

Culture and :

S

To the necessity to conserve |
the water sources of the;
State to solve the scarcity of |
‘water  reportedly belng
faced by the state,

To the situation reportedly :
arisen consequent on the;
arrears of about ~ 200°
crores in educational grant:
due  to the students.
‘belonging to Scheduled:
'Castes, Scheduled Tribes:
tand Backward :
'Communities. [

|
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5

i‘To the necessity to solve the
lissues  reportedly  being
ifaced by the passengers,
iincluding expatriates  of !
‘Malabar region due to the
' partial closure of
‘Kozhikode  International |
. Airport. 4'

uTo the sitvation reported to|
‘have arisen consequent on |
?the Inter State Water |
‘agreements  not  being
‘renewed in a time bound

+_._ —_ —_—

{To the necessity to take

| stringent action against the
:reported misuse of narcotics |
‘across the state, through
the State Police including
 the Community Police.

{To the necessity to ensure
 rehabilitation of expatriate
Keralites who are reported
'to be forced to return from
'Gulf countries due to the |
“fall in crude oil price and:
the implementation  of!
“Nlthakhat regulation in|

Minister for: To the necessity to effect |
Health and \extended warranty  or

|service contract for the

“hearing  aid  equipments |
supplied under the -
‘Sruthitharangam’  scheme

1 2| 3 L4
10 | July 12, ! Shri N. Samsudheen ‘ Chief
2016 , Minister
i
|
11 | July 13, : Shri K. Knshnankutty i Chief
2016 i Minister
I‘ - manaer.
12 | July 13, Shri Hibi Eden Chlef
2016 Minister |
13 | July 14, | Shri K. V. Abdul Khader!  Chief
2016 Minister
i
; |
! : Saudi Arabia,
14 | July 14, “ Dr. M. K. Muneer
2016
Social
Justice
m the State

[t3



i 2 3

15 July 15, - Shri Kovoor Kunjumon
2016

16 July 15,  Shri Sunny Joseph
2016

17. July 18, . Shri E. K. Vijayan
2016

18 July 18, Shri V. P. Sajeendran '

2016

13272016

23

4 ; 5
| Chief 1;Tt:n the necessity to conserve
Minister ‘the Sasthamkotta fresh

.water lake, which provides

jdrinking water to Kollam

‘} town and nearby

. Panchayaths, by co-ordinating
f :the functions of various;
| :Departments  of  thei
‘ 'Government.

Minister for ' To the necessity to take:
Forest, steps to solve the
Animal | difficulties reportedly being :

- Husbandry | faced, from wild animals, .
and Zoo |by those living in proximity

‘'to the boundaries of the

‘forests in the State

——

‘Minister for|To  the  necessity  to

| Local Self ;implement the revision of |

|Govemrnenéwages of the contingent

'ts, Welfare ; employees of the

! of ‘ Municipalities and

| Minorities, | Corporations of the State.

. Wakf and

' Haj

\ Pilgrimage : i

Chief iTo the challenges and:

: Minister :social problems reportedly

: { being faced by the State due :
ito the increase in the:
‘number  of  Migrant;
tlabourers in the State and
.their increased involvement:
.in crimes.
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2 3 4 5
CJuly 19, - ShriM. M. Mani  Minister for To the necessity to arrest’
2016 Agriculture the fall in price of coconut
‘ and to resume the
| procurement of coconuts in
; ‘ the State.

. 4| . . R — f - . . .
- July 19, :  Shri P. Ubaidulla ~ Chief  To the necessity to dispel.
2016 | ' ' Minister 'the apprehension of the

‘students and their parents
consequent on the reported
ragging attempts on ;
students studying in and
outside the State.
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11

12.

13

14.
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APPENDIX [V
PAPERS LAID ON THE TABLE

The following papers were laid on the table on the dates noted below

June 28, 2016
8018 (aroad)V?) maud 49/2015/ga000  @won 13-03-2015
(ngavaRd.a.maud 138/2015) avleer equgeadd’ crvanieo

o). 8. (apoafav?) maud 50/2015/6an0e @l 13-03-2015
{oov. ard.a.maud 139/2015) avleas sqpgeand” muaniame

mla(al) momud 3172015/ & paadarlt  oloo 21-11-2015

{aprv-and.a.maud 823/2015) aslear anyghaad cvanlde

®1.6.(af) maud 01/2016/ex).ag.cu).  @tal 05-01-2016
{ago. and.a.maud 07/2016)

g=.8.(al)} maud 2/2016/&).ag.00). @l 05-01-2016
{aav: @yd. 6. mand 08/2016)

it e (adl) maud 3/2016/s. o). olovon 05-01-2016
(s amd.e.moud 09/2016)

sl.a{a) moud 4/2016/R.ap.a). @Yot 05-01-2016
(v ard.a.maud 10/2016)

ml.e.(apdgl) maud 98/2016/ea000 ool 11-01-2016
(ngyav-aryd.er.maud 29/2016) anses aqugHaa cuanlame

w.a.(anéd).) maud 3322/2015/¢a0%s  @loo 28-12-2015
(apyov mpd.e. maud 33/2016)

8.a.(apdq.) moud 79/2016/gan00  @loon 08-01-2016
(o @ad.e.maud 34/2016)
sil.a.(@dgl) moud 80/2016/8an00 oo 08-01-2016
(o @ryd.6.cnoud 35/2016)

sl 6. (@dgl.) maud 81/2016/Gante  miwen 08-01-2016
(g apd.a.moud 43/2016)

=.a.(apdgl) momud 167/2016/eante  eloan 14-01-2016
(agyorv amyd.e.moud 85/2016)

gil.a.(@adg.) moud 244/2016/ea000  @oon 22-01-2016
(nprd’ sed.a.moud 92/2016)wuNeel aqygeacd” avaniome



15.

16.

17.

18.

19

20.

21

22,

23

24,

206.

27.

28.

29.

30.

31

26 -

al.a(afl) maud 06/2016/m.0g.000.  @iwon 23-01-2016
(o and.e.moud 97/2016)

s (@odg)) moud 254/2016/aa0%0 @i 23-01- 2016
(ayov and.e.maud 100/2016)

& a.(nf) nmud 8/2016/s.qg).cul oo 03-02-2016
(g @myd.5.meud 107/2016),

maud 753/a013/2016-Uansd, eaan 05-02-2016
(o amyd. . noud 110/2016).

maud 753/au13/2016-Il/ons.  olovan 05-02-2016
(apord amyd.a.moud 111/2016)

moud 753/av13/2016-onsd. otoo 05-02-2016
(ayors.apd.a.maud 112/2016)

mrud 753/ ov13/2016-IV/aNm”  onasat 05-02-2016
(nov.amd.a.cpomd 113/2016)

maud 753/013/2016-Vionst, «aioon 05-02-2016
(ngpord. apyd. & cod 114/2016)

&).&.(npeapaV’) maud 18/2016/ean0  @@ol 20-01-2016
(agyorv apyd.e.comud 120/2016)

#1.6.(aoagay’) maud 38/2016/a000 owaen 02-02-2016
(ngyoy’ apd.a.maud 125/2016)

m.a.(gg)o.nm\ii) mod 43/2016/a030  dla 05-02-2016
(npo, mad.c.axrud 127/2016)

sl.a.(apagl.) moud 408/2016/6a000 oo 06-02-2016
(v mpd.e.maud 128/2016)wlear saughaa) danlmo

wl.a.(epdgl) maud 3247/2015/6am00 @) 16-12-2015
(ngov. md.a mmid] 30/2016) avlser equdoand’ tvanlame

#.a.(@pagl.) maud 3283/2015/gam9e  eoon 19-12-2015
(nv. epd.e.moud 131/2016) avlses aaqugeoadd’ cuanloe
0. (ago.afv’) maud 35/2016/aa0%0  alaa 02-02-2016
{apyory’ myd.e. maud 132/2016)cuNees sapgaon]’ avaniae
w.a.(ardg)) maud 78/2016/¢a0te @lwa! 08-01-2016
(v md.e.maud 135/2016)

s.a.(adgl) moud 455/2016/aan00  @aei 09-02-2016
(ayord mpd.e.maud 136/2016)
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33

35

36.

37

38.

39

40.

41.

42,

43

45.

46.

47.
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oil.a.(epagl.) mond 426/2016/3a0% ool 08-02-2016
(g apd.e.naud 137/2016)wlcal eaugeeag auaniamoe

&), 8.(a)o.of)yTV.) maud 42/2016/an0%0 OO (4-02-2016
(g amyd.a.moud 140/2016)auiaes sqpgeadd’ muasido

s.a.(af)) moud 52/2016/ga0%0 @0 18-02-2016
(agyrv- arpd.a.maud 144/2016)

8.8.(af)o.afy:) maud 49/2016/6a000 anoo 12-02-2016
(ngrv @Rd.a.comud 148/2016)avleas sqygoady roanlao

.. (af) maud 11/2016/0 A& Do ool 20-02-2016
(ngyr’ @rpd.a.moud 15172016) avless aqugeaa]’ ruantomo

sh.a.(@ndgl.) mmid 390/2016/ga000 @i 05-02-2016
(v cad.a.maud 160/2016) avles aqygoaad dvanlmo

=1.8.(akl) mand 11/2016/6).agp.001 oot 24-02-2016
(agyory-apd.e.oard 166/2016)

s.a.(apdg)) moud 473/2016/8a000 G0 11-02-2016
(ayrvaryd.a.maud 169/2016)

sil.a.(wpbg.) maud 576/2016/6a0%0 @l 19-02-2016
{(nprvard.a.maud 170/2016)

maud 77989/ agay.agiiding) 2/2013/can00  @ioa) 24-02-2016
{apav:agd.e.maud 171/2016)

sil.a.(apdgl.) mad 633/2016/aan% @i 25-02-2016
(ngynd:@ryd.a.moud 172/2016)

.. () maud 60/2016/aa000 B 26-02-2016
(o @y, e noud 183/2016)

2.9.(ao.aod) maud 61/2016/aa030 ooi 26.02.2016
(agyovand.e. mmud 184/2016)

m.a.(af) maud 62/2016/8a030 ewa 26.02.2016

(agyv mrd.e. maud 185/2016)

.8.(nyo.ngyv) maud 50/2016/¢an% @Iwen 16.02.2016
(aqov-amd.e. moud 186/2016)

5.8.(af)) mmd 74/2016/8a020 e@a 01.03.2016
(g amyd.e. maud 201/2016)
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51,

52.

53.
54.

35.
56.
57,
58.

59.

61.
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sit.a.(ad) maud 77/2016/can2e owaen 02.03.2016
(v amd.a. maud 208/2016)

w).a.(epdgl.) maud 697/2016/ca0%0 oo 27.02.2016
{aorv and.8. maud 217/2016) avleeas equgHaad avasime.

s.6.(@Raql.) maud 549/2016/cande oloo 17.02.2016
(agov:and.a. maud 219/2016)

wl.a.(@ydq).) mmd 570/2016/can%e ol 18.02.2016
(~gyTv-@md.a. maud 220/2016)

w.a.(apdgl.) maud 799/2016/ca0% o) 02.03.2016
(o and. 6. maud 224/2016 g 237/2016 alwe)

1.6 (ag)o.ngyny) maud 88/2016/c¢anve @won 03.03.2016
{ngmymRad.e. maud 250/2016)

9.6 ag)o. i) maud 89/2016/6a000 @ 03.03.2016
(s’ @d.e. maud 251/2016)

s.a.{afl) mmsd 100/2016/ea000 oot 04.03.2016
(g tpd.a. maud 252/2010)

). 8 ago.agyas) maud 101/2016/canve aoat 04.03.2016
{agorympd.e. maud 253/2016)

gil.a () maud 01/2016/amades oo 01.03.2016
(agyord’ apd.a. mxud 266/2016)

£.8.(ao.agy0) mmud 72/2016/3000 oot 28.02.2016
(apav eryd.a. moud 267/2016)

ml.a.(@rdgl) maud 798/2016/6an%0 @law 02.03.2016
{agov and.a. moud 272/2016)

sil.a{adg).) maud 681/2016/can20 @i 26.02.2016
{npory amyd.a. maud 273/2016)

£2).8.(ajo. ) mavd 104/2016/¢q000 oo 04.03.2016
{nav.mpd.a maud 275/2016)

[



62.

63.

65.

67.

68.

69.

70.

1.

72.

73.

74.
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s1.0.(@dqL.) daud 840/2016/aa000 el 03.03.2016
{(nov- ard.a. maud 276/2016)

.. (@dg.) maud 923/2016/6a00 ool 14.03.2016
(agyaampd.@. maud 282/2016)

sh.a.(mraddl.) moud 83'7/2016/ o090 @lava 03.03.2016
(ngyTV-mRyd.a. maud 289/2016)

. a3.{ ngyo.afiors) maud 110/2016/aa0% alaxm] 22.03.2016
(agavi@rd.e. maud 297/2016)

s.a.(adgl.) maud 1053/2016/aa0% oo 23.03.2016
{agyord @Rd. 0, maud 298/2016)

m‘l.a.(mg@g‘l.) mnaud 10917201 6/cance eiare) 28.03.2016
(~gyv’mrd.a. moud 301/2016)
m.a.(endgl) moaud 1067/2016/aan30 oo 23.03.2016
(aqmi-amyd.a. moud 306/2016)

gi.a.(a ) maud 01/2016/6ap.g).0u). o 21.03.2016
(nyovv’ mwyd. 6. aarud 308/2016)

maud 14147/aui3/2015-Vanss”, oo 01.04.2016
(aov.amyd.a. ;mand 309/2016)

noud 1414700131201 5- 1V anst. etaot 01.04.2016
{aprd .6, moud 310/2016)

maud 14147/an3/2015-1H/ ansd:. oo 01.04.2016
(agyorv-ampd.@. aaud 311/2016)

amoué 14147/a013/2015-1V/angi: oaven 01.04.2016
(apov’ @ d.a. moud 312/2016)

5.8 (ng)o.av) maud 125/2016/aand0 aoan 08.04.2016
(ayovomRd.a. moud 318/2016)
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75,  si.a(@myagl) mmid 1235/2016/can20 alaen 06.04..2016
(v apd.e. maud 320/2016)

76. ela(mydgl) maud 1177/2016/can0e mlwaen 02.04.2016
(v end.0. maud 323/2016)

77.  si.a{mpdq.) mmnikd 92/2016/0a.g).axl. elaen 07.04.2016
(ngyrv emyd.@. moud 328/2016)

78. moud 29925/ag)muagyavng) 5/2016/canze aloo 18.04.2016
{apoy. apd.e. moud 329/2016)

79.  s.a{ago.apv) maud 121/2016/cande o 07.04.2016
(egyerv.ampd.e. maud 330/2016)

80.  maqud 32725/ ngavafaing) 2/2016/can00 @l 21 04.2016
(agav:mpd.e. maud 333/2016)

81.  slalafe.af)m) maud 124/2016/en0% @low] 08.04.2016
(ngyrd-mRd.a. maud 334/2016)

82. e (ago.aprv) maud 128/2016/6and0 el 19.04.2016
(g @pd.a. maud 335/2016)

83. a.ala) moud 02/2016/emodas o] 26.04.2016
(g amyd.e. amaud 338/2016)

84.  ml.a.(ngo.apoy) maud 60/2016/m).q0p.cwil. oo 28.04.2016
(agyrv:ard.e. maud 339/2016)

85. m.&. (a@o.agin’) maud 131/2016/can00 o] 29.04.2016

(agrv-and.e. maud 341/2016)

86. #.a. (ago.nav’) mand 132/2016/cande ®Ioi 29.04.2016
(agyav-@d.e. maud 343/2016)

87. @la. (ag)o.nav.) maud 133/2016/¢an0e @i 29.04.2016
(apTy . ard.6. onoud 344/2016)

88. ml.&. (aRd.ql) maud 1363/2016/8.000 oloo] 21.04.2016
(ayvord.a. maud 345/2016)




#)
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89. edl.a. {agio.apn’) maud 138/2016/ean%0 @lwei 30.04.2016
{ g @yd.6. maud 346/2016)

90. .9. (ag)o.afiIV.) maud 139/2016/cante @lwa 30.04.2016
(ngv @Rd.60. M 347/2016) |

91, =).8. (agro.agy1V7) mmud 136/2016/¢a000 @lwa) 30.04.2016
(aprvamd.s. maud 349/2016)

92. =.&. (ag)o.agyy’) maud 137/2016/6a000 @lwe 30.04.2016
(g @Rd.0. maud 350/2016) |

93. m.a. (ago.apymu’)} maud 146/2016/8a030 oo 05.05.2016
(s and.a. maud 353/2016)
94. =&, (ago.agyrv?) moud 147/2016/8ans0 mloon 05.05.2016
(v apd.a. moud 354/2016)
95. ol (@d.Ql) maud 1525/2016/8an00 @ iavan 05.05.2016
(apov: and.a. maoud 355/2016)
96. &, (apd.gl.) maud 1257/2016/an00 arlavanl 11.04.2016
{npooiapd.e. moud 356/2016)
97, 6fi.8. (ngo.ng) maud 149/2016/aa000 eIavest 06.05.2016
(ngvamd.. maud 358/2016)
98. mil.a. (ago.apavl) maud 150/2016/aan% entovanl 06.05.2016
(agord’ ayd.6. moud 359/2016)
99. ml.&. (afo.afry’) mavd 152/2016/6a000 oo 06.05.2016
(ngyrv’ad.e. moud 360/2016)
100. amte. (@od.ql.) maud 1550/2016/aa000 @lwan 09.05.2016
(v mwd.e. maud 363/2016)
101. ml.&. (ago.agay’} maoud 154/2016/8an00 ortemi 10.05.2016
(agi. mad.a. maud 364/2016)

1327/2016.
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162. si.a. (@nad.ql.) maud 628/2016/a¢a000 @laan 25.02.2016
(ngyro-amad.ex. moud 377/2016)

103. ml.e. (mpd.gh) moud 1399/2016/2an30 alaraem 23.04.2016
(ayv ard.a. moud 378/2016)

104. sil.a. (afl.) maud 08/2016/a0.& of).@apd.cu. estoom! 18.05.2016
{(ayoJ amd.e. maud 381/2016)

105. sl (afl) moud 09/2016/a.&g.B0d.a0). oo 18.05.2016
(o @@ . moud 382/2016)

106. wl.a. (o) mmud 10/2016/aN.&nag)ard.oul. @loo) 18.05.2016
(g mrd.e. moud 383/2016)

107. sile. (@pd.q).) moud 1615/2016/ga000. @lwai 13.05.2016
(npoviagd.a. moud 396/2016)

108, =dl.a. (@pd.gl.) mand 1616/2016/¢n00e alteenl 13.05.2016
(apav @md.a. maud 397/2016)

109. =6 (@rpd.gl) maud 1641/2016/¢an0e @lean 20.05.2016
(nvard.a. moud 400/2016)

110. mmud 23073 /agyoy’ agyad’ag) 1/2016/ca000 olweil 26.05.2016
(s @rd.6. maud 403/2016)

111, & (agjo.agyay’) moud 174/2016/ca05% @lwen 02.06.2016
{agyorv . anpd.e. maud 409/2016)

112, &.&. (agio.apavs) maud 175/2016/gan00 ol 02.06.2016
{(npov. @d.a. ;moud 410/2016)

113. sve. (adl) maud 12/2016/a.&ag.and.aul). oo 04.06.2016
(a0 eRyd.e. moud 412/2016)

114, maud 2057/@. «gyod. 3/2016/pesss, oo 10.06.2016 eonges
Al Iaimo
115. aflaud adenss @aenarpsud savaenipaal (alafiay) adodajcoand

efldigauiang 2013-14-0a1 andailse: dlaqpds’ avleal aqugdeadd muanime.
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116. 0@t padeaniandoslang 2014-15-0e1 andafla o1WMw

sapgdhaa] masiae \

117. oNmamamajoe sigp efnad mudaficuay’ eremiaigines 2010-11,
2011-12, 2012- 13-0e1 qjemyd eoaulg’ dlaqpds aslee: aqugoa
oani@e.

118. aneweos” sigp efinad avdqfiauay” aeemociglges 2010-11-ee

051G olaqjods’ awlees cayghaag’ duadiow.

119. a@ogwo a)BI@ @20l @R TUDalmiyed saiiea 2014-15
abatnoo gKdomm claajods:

120. si.&. (o)) maud 22016/agnd’ & aflaul . oot 05.02.2016
(a6, maud 115/2016) axioel aqygaadf auasiamo

121, au.p (@0ys]) maud 3/2016/a.g.01 oo 08.02.2016
(o and.a. maud 121/2016) avlear eqydoag’ Madimo
122. =& (aft) ;maud 145/2015/ca3-a%d oo 12.11.2015

(ayrv-@Rd.6. maud 840/2015) avleel equgoacd’ avatimo

123.  si.e. (afl) mmd 144/2015/a89-a00t. eloen 12.11.2015
(v and.@. maud 844/2015) 7

124. sl (o)) moud 173/2015/amr 801, @ioo) 30.12.2015
(g ard.e. maud 879/2015)

125. s.a. (ah) maud 6/2016/c80-6onl. @ieon 11.01.2016
(ngyrv-apd.a. mmud 98/2016)

126. sil.a (af) moud 10/2016/as0-a0at. eiwen 30.01.2016
(apov-and.a. maud 99/2016)

127.  @ie. (afl) moud 9/2016/ca0-atal. oo 20.01.2016
()Y’ @RyB. 0. maud 102/2016)

128. e, (o) maud 5/2016/ca0-a0af.  @loom] 07.01.2016
{(agrv:@ad.a. maud 105/2016)
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129. s.a. (ah) oxrud 14/2016/es0-80a1. @ool 11.02.2016
{ngyrd @pd.a. maud 174/2016)
130. sia. (o)) maud 17/2016/ca-00.t. aloo) 18.02.2016
(ngyorv-amyd.a. momud 175/2016)
131. e (afl) moud 21/2016/ea:5-80nf. oo 18.02.2016
(agrv @yd.a. moud 176/2016)
132, e (o)) maud 12/2016/e8:0-600d. ool 11.02.2016
{agyordiamyd.e. caud 188/2016)
133. sla. (afl) maud 13/2016/60-890T. oroen 11.02.2016
(s @pyd.0. maud 189/2016)
134, =@ (o) moud 15/2016/ear-80a1. oloean 11.02.2016
(e anpd.a. moud 190/2016)
135. ela (of) moud 16/2016/ammr- 60t ool 11.02.2016
(oo, mpd.a. moud 191/2016)
136. e (ofl) moud 18/2016/c8:0-00af. @loon 18.02.2016
(ofer-omd.a. mxnud 192/2016) |
137. sil.e. (o) moud l9fZOi6lcao—sM oo 18.02.2016
(agav.and.e. maud 193/2016)
138. @& (n) moud 20/2016/cm90-000. @won 18.02.2016
(agyrii@ed.a. maud 194/2016)
139. & (o) moud 25/2016/ca9-03a1. oaan 25.02.2016
(npord and. 0. maud 206/2016)
140. & (o) moud 33/2016/ams-a3-t. ool 01.03.2016
{n@yorv mwyd.@. anonud 218/2016)
141. sh.a. (o) mawd 28/2016/a8:0- @0t @ oo 29.02.2016
(a7 mad.a. maud 247/2016)
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151.

152.

153.

154.
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.8, (o) maud 29/2016/aa.0-a5a11 oloe 29.02.2016
{ngori.amyd. 8. maud 248/2016)
s, 6. (o)) moud 32/2016/e00-a0.1. @@l 01.03.2016
(agyorv myd.a. mmid 259/2016)
sil.a. (oft) mapd 37/2016/ea0-a0.0. olood 03.03.2016
(ngyrd myd.a. maud 269/2016)
sLa. (wf) moud 31/2016/a8ran . cloon 29.02.2016
(ny’ @Ryd.&. maud 274/2016)
.. (afl) maud 34/2016/a8:-a00t. oloo 02.03.2016
(oS- ayd.e. moud 277/2016)
=5, () maud 26/2016/e83-a3atl. o@ol 26,02.2016
(agyrd’ ayd.a. maud 279/2016) .
m.a. {adl) moud 27/2016/e&2-0%1 ool 26.02.2016
(e ayd.@. maud 280/2016)
sfl.a. (o) maud 41/2016/e89-00.F @loon 21.03.2016
{ayrdmrd.a. mowd 290/2016)
g.8. (o) maud 30/2016/ear-a0d. oeo 03.03.2016
(agyr.ampd.@. maud 291/2016)
&.a. (o) moud 36/2016/a89-69.1. aooml 03.03.2016
(apv-eRd.a. maud 292/2016)
sil.a. (afl) moud 42/2016/a8:5-a%1 oawen 22.03.2016
{nors ey, maud 307/2016)
g6 (o)) monsd 4372016/ a0ad: eloveil 05.04.2016
(v aRd.a. maud 317/2016)
s.a. (afl) maud 46/2016/a@3- a0t @loam] 12.05.2016
(aory.mmd.6. maud 379/2016)
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165.

166.
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e, (nh) naud 45/2016/am3-69at. oot 06.05.2016
(g .@Rd.a. maud 384/2016)

g6, (afl) moud 174/2015/aped.nfl.and. @locl 17-11-2015

(o mmd. 6. maud 785/2015) awloes caygact muasimo.

=).6. () maud 175/2015/aged.mil. eoa. enoon 17-11-2015

(ngav @yd.a. maud 786/2015) awlcer cqugsad’ cuanlmo.

av.o. (@payst) mmud 176/201 Y emovlad oo 17-11-2015
(agov:erd.a. maud 787/2015) avices caygdeany avaslmo.
a0.9. (o)) maud 177/2015/oc0ied  @lao) 17-11-2015

(agyordaRyd.6. maud 788/2015) awleer equgvaad’ aunmiao.

g6, (afl) M 187/2015/ag)08.mileod. otoan 23-11-2015
(ngod- opd.a. maud 810/2015) auiees equghead’ ruanlmo.
s0.a. (o)) oaud 184/2015/as. i@ d. ‘eoon 23-11-2015

(v’ @A e. maud 825/2015) aeal eqygeadg’ avanime.
.a. (af)) maud 189/2015/agym3.enil.awd. oo 28-11-2015
{n@av.agd.a. moud 837/2015) wilea acqugaadd’ roadi@o.
6. (o) maud 15/2016/gM.cun. oot 20-1-2016

(g myd.a. mmud 58/2016) A

s.a. (o) mand 9/2016/ags.enil.apd. oo 18-1-2016
(agyrd @Rd.a. maud 64/2016)

. 9. (@rgysl) maud 7/2016/omovicd el 16-1-2016
{ngyr-apd.e. maud 77/2016)

sil.a. (af) maud 5/2016/agd.ani.apd. oo 14-1-2016
{agyord-amd.a. maud 80/2016)

.0, (o) maud 10/2016/ngad . end. eloa 18-1-2016
(ngynemyd. . maud §1/2016)

s, (af) mnd 201201 5/npmd.N.aad. cloo 17-12-2015
(ngyr-apyd.a. maud 91/2016)
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s.a. (o) mmsd 24/2016/l.cunl. @l 28-1-2016

{nporv amyd.e. moud 94/2016)

g.a. (afl) mand 20/2016/apas.snland. oo 28-1-2016
{ngyori-and.a. oxud 101/2016)

sf1.. (afl) moud 22/2016/agas.mi.ard. cloon 30-1-2016
(agyr-apd.a. maud 106/2016)

a6, (aft) moud 27/2016/agyd.snNanpd.  olool 4-2-2016
(ng)V aRd.0. mmud 167/2016)

0.6, (af1) maud 41/2016/ag.onll.and. @Ioo) 19-2-2016
(nV- eRd.8, mad 168/2016)

s, (adl) Mmoud 52/2016/agm. e and. oleon 29-2-2016
(g @Rd.a. maud 200/2016)

2.8, {afl) ;maud 45/2016/ngyd.cnft.apd. ol 25-2-2016
(g @y, maud 212/2016)

mla. (afl) maud 40/2016/g).cw. oo 3-3-2016

(g apd.@. maud 221/2016)

.. (Brae) maud 48/2016/em0din  @lool 26-2-2016
(g @wd.. maud 265/2016)

i, (o)) maud 44/2016/gh.aun. owan 18-3-2016
(agyav . apd.a. maud 281/2016)

m.a. (o)) maud 452016/han.  @lowon 23-3-2016

(agr .. Mmaud 286/2016) '

gil.a. (afl) maud 46/2016/Ql.ant. el 23-3-2016
(agyrv - and. e, maud 287/2016)

sil.a. (afl) moud 48/2016/g1.cuil. oo 1-4-2016
(agyord’@pd.a. maud 304/2016) o




38

182. ou.p. (emaysl) maud 73/20]16/amoviad elowoi 29-4-2016
(agov.ampd.e. moud 351/2016)
183. =&, (agio.agyondt) moud 66/2016/ngms.enfl.and. olaa] 7-4-2016
(g amd.e. maud 326/2016, 327/2016) _
184, sa. (o)) maud 75/2016/agad.anll.and. oo 6-5-2016
(T Td.6. meud 366/2016) '
185. s.&. (nf)) maud 76/2016/~g3. . apd.oloon 17-5-2016

(v amd.a. maud 374/2016)
186. ml.&. (afl) maud 77/2016/aged.cn.ard. @lwod 19-5-2016

(aprv @, axnxb 385/2016)
187. sile. (all) o 78/2016/agyed.onN. @08, @i 19-5-2016
(V. @RB.0. maud 386/2016) '

188. ml.&. (afl) maud 79/2016/agmdam.and. @loo) 19-5-2016
(ngyorv-anyd.a. maud 387/2016)

189. siLa. {(af)) moud 60/2016/QLavl. oo 27-5-2016
{agov.ard.e. moud 391/2016)

190. siLe. (ad)) maud 84/2016/agyes. el awpd. oy 2-6-2016
(s @nd.a. moud 411/2016)

191. cang o8 A emasieng! casamlwl emoduien 2011-12 os

QWG Naqads” alsel sqpgeaad’ muaslome
192. cang seg” Mo emovlengl easamiul emdaland 2014-15 sy
awsm 0leqods” alees saydeand sl

193. aoadavind’ awaiele [aad] @Rl afoSn I Hnag (@ JenoMnd mnucﬁgqm
efalguiiaad (Be0wenis) 2013-14 eel andafle: olaqpds alea equghaag’

Masl®o
194. aaog aasls mldaadsm awmiFleng! seun eaodaiond 2012-13 se
2O G jods” anleet eapgHang muacice
195. coog oo emsieng] casamiwl emndaledn 2014-15 oo
@y’ oleqpdg’ avlse eqpgoand’ muaslme

*
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196. soaudgd syeny’ apa sedlendiod’ enalgavlan 2014-15 oe

apdailss tleqjadge MMaadge avlees eqpaHan] Manlme

197. aaog eu@akrel acn¥leng] aRuwIx eauamiwt amnrdaula

198

199

200

201

202

203

204.

205.

206.

207.

208.

209,

210.

211,

212.

1327/2016.

2011-12 ea1 s320w1g° 0lca ods” awlees aqpdnaad” auanioo

#.a, (afl) maud 292/2015/agyaf & agyadh ausmé.nm o
10.12.2015(agym @pd.. maud 866/2015) avlee equgdnaad qvadiome

sil.a. (adl) maud 02/2016/agoyam. o, oo 01.03.2016
{(agyorv @rd.a. and 209/2016)

e, () maud 0372016/agyorsam. o). oo 01.03.2016
(agyrv and.e. mand 210/2016)

s).8. (af)) maud 04/2016/ngrs om.avl. ool 01.03.2016
(~v-mrd.6. mmd 211/2016)

g.a. (ahl) maud 05/2016/agyr om.al. ool 04.03.2016
{agyrvimmyd.e. mand 254/2016)

av.p. (aN) moud 264/2015/@n.o.c1 oo 19.11 2015

(ayorv med. e maud 321/2016)

QMmod cocuexrlae comiel emIgsaeglnd @‘! omaviangla:ul emalgan
SIS (IREMGo IB1nNIRERG oMW g amim? Seniamned
e T

2a0E @HeMans] adesny’ GRS REHNNST SanWBalf damanlw)
ssnidaviedd 2013-14 oe1 andaila soem Gleqapds” el aqugbaay’
Tarfldho

G0 (UL QKD AN Gad00mMb ellaigusien 2007-08
2008-09 agyam ardaasmaghoe: andads dlegpdgadt ailcer cqugoaag”
a0

Gmg Huimal el @emlond avaaday’ gemilearglniglages
2013-14 o1 andadla cieqpds” alses sqpgaang’ muanlme

SHRE EYTL? ALY 8IBq o0 efalgaiead 2010-11 eel
andadld: 01aq B850 GeMandgo wlces equinand Maslmo

u.. (Seqetes) mmud 36/2015/avo.@.0L oo 03.11.2015.
(nyrvmnd.a. maud 750/2015) avleas sqpgosad’ avanimo

5.8, (nglo. ngyrv} mand 07/2016/ceac elao 13.01.2016

(o) eRd.e. maud 48/2016)

&1.8. (ngio.apad) maud 16/2016/acNwee oo 20.01.2016

(nrv" R, 6. naud 78/2016)

#i.a. (aN) maud 01/2016/adl.ag.u. oloeei 18.01.2016
(agyrv@Rd.a. maud 103/2016)
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225,
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2.6 (af} moud 01/2016/af.a.c). oloa 05.03.2016
(o mrd.a. ;moud 283/2016)

=1.a. (ago.afymd) maud 01/2016/adl.0g.a0). &too) 05.03.2016
(apmiapd.a. moud 284/2016)

&l.a. (o) moud 05/2016/mlaee oo 07.04. 2016

(npmiand.a. moud 315/2016)

SHOP MomUNIM 4 f13aMoea aflgdn afiémum adddqjsoanad 2013-14
60 ADdatild: Oleg Pds” avlse: equgaacd ruaniae

000 fi9H) cvoapmi saued 2014-15 o1 andoadle o"lcgoc&g“ awleal
equgoea]’ avanlamo

sfl.e. (@Rag.) maud 129/2009/@d.0u ool 12.01.2009
{apard; @yd.e. maud 67/2009) avlaes aqpg’ aaaf’ avaniao

morud 49559/ 1/08/myd. o oot 27.01.2009
(agyrv-aRd.a. maud 114/2009) avlcel eqyg” s vvanlde

sih.6. (@Rdg).) maud 6626/2015/mad.avl oo 15.12.2015
(agrvmad.a. moud 04/2016)

s1.0. (o) moud 132/2016/@pd.cxl onaean 18.02.2016
(ngyr:and.a. maud 159/2016)

s0.a. (aN) ;moud 146/2016/@pd.avt eoa 22.02.2016
(agyrvmrd.e. maud 161/2016)

sL.a. (o) moud 147/2016/@pd.av) oo 22.02.2016
(nprviend.a. mnd 162/2016)

8.8, (nglong)ryy) maud 16/2016/a0vmilows. elowi 26.02.2016
{ngorvmd.a. axrud 173/2016)

g1.a. (afl) maud 124/2016/ad.cul @oon 18.02.2016
(e @y, e, mxenaxd 202/2016)
.a. (af)) maud 141/2016/ard.a0 et 19.02.2016
(oo meyd.e, moud 203/2016)

&.6. (afl) maud 207/2016/a.ago.an] enoon 02.03.2016
(aov.aRd. 5. toud 263/2016)
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228. =l () maud 208/2016/awt.agye. o) o 02.03.2016
{apavi@pd.e. maud 264/2016)

229. ml.a. (o) maud 01/2016/anmavilews” @oon 23.03.2016
(g end.e, moud 293/2016)

230. e (adl) maud 290/2016/@ed. N elao 04.04.2016
(aorv ampd.e. maud 316/2016)

231. =.a. (adl) maud 55/2016/Q).ax) ean 19.04.2016
(apav.and.a. maud 331/2016)

232,  #ile. (agongv} maud 35/2014/ @l apadisl.an). oot 10.02.2014 -
(ngyviand.e. moud 108/2014) avleas aquonaad’ muasi@e

233, aqudensd soment (@ra s maud 140/2015/@.quie.al oo
25.04.2015 (agyrviappd.a. ;moud 241/2015)awlea eaygoaag” avanido

234, audead somaal (@) moud 141/2015/on.ave. oloon
25.04.2015(ngov and.a. mmud 242/2015)alcar aqpgoad avanite

235.  ®=l.e (o) maud 145/2015/apmd.agyvisilavl. otoa 30.04.2015
(aparv-.apd.a. moud 263/2015)alea caygoac]’ muansiee

236. v, 9. (@Ras]) maud 146/2015/m.aure.0r aloot 30.04.2015
(ngyod’and.a. moud 264/2015)wloa caygaacd auaniae

237. . o (afl) mavd 147/2015/m.0v1e.0n oo 30.04.2015
(apyerviwmd.a. moud 265/2015)wlser aqugvhan’ avanlooe

238. av. @ {(@oyysl) moud 148/2015/@.aquie.an oot 30.04.2015
(nyvi Eod.6. mmud 266/2015)wlear squgeaaag quanime

239.  av. o (@Sl moud 149/2015/m.avie.an oioan 30.04.2015
(a @Ryd.6. maud 267/2015)wlser aqugeaag’ avaslime

240.  mi.e. (afl) maud 150/2015/apei.aovie.axl. oo 30.04.2015
(e awd.a. mmud 268/201 5)nutee saugeacy’ avanime

241. sl (alt) maud 151/2015/agmd. o s.au). @loand 30.04.2015
(A @Rd.0. moud 269/2015)actees sqpgeecd cuanime
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v, ©. {Erays]) maud 152/2015/m.0ure.can ooarl 30.04.2015
(agyord’ ayd. 0. maud 270/2015)auioes eqygeaa” masicoe

audandd pamont (@raysl) maud 153/2015/a.qvpe.00. oy
30.04.2015 (agyrvmnd.a. maud 271/2015)unee aqugeaad” arvaniane

. ©. (afl) moud 164/2015/av.crvpe.c @Yoan 11.05.2015
(aperviand.e. maud 302/2015)aslear equgaadd” quanioe

av. @. (@o) moud 240/2015/m.0vie.c0. @loaon 21.07.2015
{apmii@rd.e. maud 487/2015)0uleer equgeand roaclde

av. @ (@e) moud 09/2016/m.auie.ar ool 11.02.2016
(ng)av-mad.a. maud 195/2016)

si.8. (afl) moud 18/2016/agml.apord sl.aul. oo 23.03.2016
(apod.and.a. maud 288/2016)

0B0600.100 amag allaueag 2010-11,2011-12,2012-13,2013-14 oot

adqsemgloe) andails. dlagpdged wlee equabadd’ avanioe

.&. (afl) maud 92/2015/eag.00). oo 03.07.2015
(apov’md.a. maud 451/2015) avlear squgoadd” avanliomoe

gl.e. {af) maud 127/201 5/0ag.00). aoloon 09.09.2015
{ngyrv.amd.e. maud 617/2015) asicer sqygeaal muanime

=1.8. (o) maud 02/2016/6ap.a0). ool 06.01.2016
(apov.@pd.a. maud 31/2016)

o, @ (meysl) mmud 2672016/ 0.y, @omt 04.03.2016
(apyompd.e. moud 260/2016)

m).a. (o)) maud 07/2016/6ag).001. oo 23.03.2016
{apovimad.a. maud 294/2016,295/2016)

m.a. (o} tnaud 06/2016/0ag.ar). @aon 17.03.2616
(V. and.a. moud 302/2016)

.8, (al) maud 08/2016/0qg).001. @lai 28.03.2016
(any Ewd.e. maud 303/2016)

®L.a. (o)) moud [ 12016/anp.aul. ool 25.04.2016
{aprv.and.a. moud 337/2016)
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257. sl (o)) maud 10/2016/eng.l. e 23.04.2016
(npov-eRd.a. mnaud 342/2016)
258. b @ @daain ganodaiouitn eflaigauision 2013-14, 2014-
15 apam) adapssmagioat andails: oldqjodge SHMeadgo oo

squgeaag avenime
259,  G&ng Qs AN eodaulen 2012-13 ees a0daals,
BHemaadul wiess anygdoaag’ ruanlaoe
260. g eqRg «ndgel SHOLUCITHOT GG 00T eflaiguilan
. 2014-15 o1 andaie ol pdgege emandge avices aqygeand

muan e
26]. cang swal omovlengl samamiun emndavioad 2012-13,201 3-

14,2014-15 oo axbassmgines audomm dlqpagsge ey aenl
SHENANMBGo (WIGEs oqREDaF quanimo

262. Od0g almomday’ eRal sagadmy eflzigasieng 2014-15 se1 apd-sile,
Naqjodg’ avleer sapghaad’ avariide

763. Gdag eqyg @elaumilon eavEInOe0] Gd3Bq o0kl efialgauslen
2009-10,2013-14 agam aidasmaglon andaie olagpdged avleel

caygoeal rvenlde

264, GHOE sqyg QpuTy eRag’ AnAaTy, ég’lmcusm)“ eNziguiean 2014- 15 aes
andaia 0egeds’ aleel aqpghacd’ Tuatio

26" oaQml mwng'lnv"enmgw‘lmg 2012-13 et nodadla: Olagds wleet

eapgonaf’ oanithe
VBN ng)aU. AULafR3. BHOF enzlguinad 2014-15 ses andadls

b5 awleer sapgvend” quanico
~oagy efleiguien 2014-15 pe1 apdaile olaqpdge
“vleel eaygeany Mad Do

* efigigausinng 2012-13 ee) uBoadld NGafods’
o

42012-13 oe1 andaile aqpds wlsel

~Heag 2014-15 o) udBanld
(e



271.

272

273

274

275

276

277

278,

279,

280.

281

282.

283,

284,

285.

286.

(opymi’amd.e. maud 199/2016)
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aRegsoqy eNalgauiang 2013-14 eal andafle dlagjody wises
squdoand avadido

aamiasiend maeg avindlgy’ elalgaviadd 2013-14 sal andaalls,
e jxdge SHeMdadgo awlee) eRGeaT qvanldo

.6, (ail) maud 41/2016/and.cufl. overon 19.01.2016
(ngyov.amd.a. mawd 56/2016)

m1.a. () maud 148/2016/and.an). oloon 22.02.2016 .
{apav.and.a. maud 163/2016)

1.8 (afl) maud 149/2016/apd.ol. oo 22.02.2016

{apmi.mad.a. moud 164/2016)

#H.a. (a) maud 173/2016/and.an). olool 27.02.2016
(V. awyd.e maud 196/2016)

.8, (afl) moud 188/2016/md.nl. otaan 29.02.2016
{apyov. and.e. maud 197/2016) :

g8, (ngonfav) maud 09/2016/-0.00. olaaen 22.04.2016
{ngv.eryd.a. moud 340/2016)

ol 1/l eodqgavy’ o.@nd.a-2015. olool 15.12.2015

.8, (adl) maud 187/2016/aryd.cnl, oo 29.02.2016

merud 58/ agrud (0lne)2016/0@,. Aoy, @.@md.mAl.elaed 11.01.2016
mmid 21 14/ apu agyoi ey, @.and.avl./2014 olwa) 04.02.2016

maud 252 1/agui ao¥es:. ngav;. @.oed.avl/2015 o 15.03.2016

gl.a. (odl} moud 01/2016/agnd & e ap@d.anl  oleei 01.02.2016

{ngyved.a. maud 129/2016) alea: squgdeand’ cunoimo
e (o) maud 01/2016/00.001  ooon 12.01.2016

(v ERyd.e. maud 133/2016) avlea RGOl aUanlme
21.8. (af)) maud 02/2016/agns & ST, gy,
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#0161 (1) DD 0412016/ & Wiy apedal) @ 03.03.2016
(npT 8. maud 223/2016)

288. @1g° sigPAUE T @t @y efldigasien 2011-12-0ei

289,
290.
291,
292,
293,
294,
295.
296.
297.
298.
299.

300.

apdaile: deajds alsel apoeacy Tonn 1o
s, (o) maud 78/2015/som.  @looml 08.12.2015
{(agrv:and.a. maud 838/2015) aleer equghand’ auatlme
.. (o) maud 17/2016/s00. oloan 12.02.2016
{agyrv.amd.a. mnmud 138/2016) avloey squgoacd’ aoasildo
a.a. (o) moud 19/2016/som. onwan 20.02.2016
(v myd.6. maud 155/2016) avlea GqRgeag’ Man1o
g.a. (aNt) moud 18/2016/s00d. @] 19.02.2016
(g @pd.a. maud 177/2016)
=&, (o) moud 20/2016/s20d. ool 29.02.2016
(~av.and.a. maud 198/2016)
e (afl) maud 22/2016/s00. oo 03.03.2016
(e @pd.e. maud 24912016}
stl.&. (afl) moud 28/2016/s008. ooao 15.03.2016
(g and.a. maud 278/2016)
e (o) maud 20/2016/s208. on@on 18.03.2016
(apaV.@RA.8. mand 296/2016)
a.@. (af) maud 34/2016/s00d. @@ 08.04.2016
(o @Rd.0. mmud 319/2016)
.6, (o)) maud 36/2016/s308. SIS 12.05.2016
(v @ns.a maud 372/2016)
a.&. () maud 37/2016/s0m. oo 20.05.2016
(U @Rd.e. maud 380/2016)
w.a, (af) moud 35/2016/c20d. oo 18.04.2016
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Hla. (afl) moud 216/2015/ml.ar oW 05.12.2015
(npvad.e. moud 832/2015) avleet e bt qvanlee
.6, (o) maud 30/2016/g).a01 e oan 25.02.2016
(npov and.a. moud 178/2016)
#.8. (afl) mmud 3472016/ >loan 26.02.2016
(agyrv.aRd.0. maud 182/2016)
sil.a. (afl) maud 37/2016/g).a01 alwaei 02.03.2016
(ayrd amd.e. maud 214/2016)
m).6. (ndl) moud 3972016/1.cul - eoe 02.03.2016
{ayrv agyd.a. moud 216/2016)
&l.a. (o) moud 59/2016/gl.at e 10.05.2016
(ngyrv amyd.0. maud 365/2016)
®.a. (afl) moud 62!2016/91.0»1 oo 02.06.2016
{apvi@myd.a. maud 408/2016)
3000 RBOITYSTaIB @) assog eflaigasioag 2013 avdaf 31-ar

ERAKIVIT of WBOD Bl O1Gqods” avloes QRO o ltne.
“au. () maud 01/2016/&. erass.0f.cu oot 07-01-2016
(i mad. 6. oaud 547201 6)
2.8} nerud 05/2016/a.agr.ar] oo 20-02-2016
(v amyd.s.maud 150/2016) aulcer SAUIBAE Tvanide
maud 270209/(1.013/2015/ng)na‘&nn'ln®rm“cw‘l ool 08-01-2016
awlaer EIgeaag qvadime .
Q.6.(afl)) moud 06/2016/0.agrar)  olaa) 20-02-2016
{ngy a3, 61 cnaud 165/2016)

G&H0B 3018 Qon 1001 cosamwiaes 2013-14, 2014-15 agyom
wdmangion aoawlg Olaqjodgeud aulass SIRYB0aY Manlkme

sil.elaf) maud 208/2015/ladl  @levon 27-11-2015
(npmJ and.a.mmud 805/2015) avlee: SR ORaT asimo

0.2 (@ 24s1) maud 25/2016/ah.c0 o i@a) 03.02.2016
(v anyd. 6. maud 1 16/20]16) aviee st loly VRN TN
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318
319
320
321
322
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325
326
327
328
329
330
331

332
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m).a.(adl) maud 27/2016/Q1l.at
(agyery’ amyd.a.maud 124/2016)
ol () maud 31/2016/g).au
(o anpd.a. maud 179/2016)
a.a.(afl) mmid 32/2016/1.au)
(arv’md.a.maud 180/2016)
sh.a.(all) moud 33/2016/g).cun
{agyrv: iy moud 181/2016)
sil.a.(nf) moud 36/2016/g1.au)
(agyerv . and.a.maud 213/2016)
sA.a.(adl) moud 38/2016/01.aun
{ ) cirydd. 3. noud 215/2016)
g.a.(af) maud 41/2016/g1.af
(apony’ ey 3. cncrud 270/2016)
g.a.(afl) maud 42/2016/g1. 0wl
(o)’ @ryd.a. naud 271/2016)
m.a.(afl) maud 47/2016/g1.001
(g mryd. s1. cooud 300/2016)
sh.e.(adl) moudS0f2016/gl.aud
(ngyavayd.a.maud 314/2016)
g.a{af)) maud S22016/g.au
(aperd mad.a.moud 324/2016)
ma(adl) maud 54/2016/g.cut
(ayrv- amyd.a.maud 325/2016)

gh.al{a) moud 57/2016/q).cul
(nporv ad.a.mmud 361/2016)

m.a.(nN)) moud 58/2016/¢1.cuh
(ngordempd.a.maud 362/2016)

mla{a) maud 59/2016/ac0d.
(v’ apd.a.oxcud 368/2016)

®.8.(nf1) moud 602016/ac100.
(arv-aRyd. 2. maoud 369/2016)

gh.a.(adl) mood 71/2016/a0t08.
(o amyd.@, maud 370/2016) .

ooon 08-02-2016
oo 25-02-2016
ooon 25-02-2016
mioo) 26-02-2016
owan 02-03-2016
oo 02:03-2016
oot 11-03-2016
oo 11-03-2016

oloon 30-03-2016

oloon 02-04-2016
oot 15-04-2016
m‘lm'; 15-04-2016
e 06-05-2016
ool 06-05-2016
oMo 02-05-2016
avaon 02-05-2016

oo 11-05-2016
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si.af(all) maud 562016/, ool 27-04-2016

{ngry ad.e.maud 371/2016)

Ha.(sN) maud 64/2016/ac1d. oloon 07-05-2016
(agrd.anyd.a.maud 388/2016)

#H.a.{af) moud 70/2016/a0id. oo 11-05-2016
{apav.and.a.maud 393/2016)

2015 2084] 31-0v" mRaxyvom 8y KBTI AN E" HIVGOIOM
@0loBR dhoalBcInd MR @mAWIRE RWOM A’ OANYQES
clogpds:

2015  oodfal  3lar eeavaly  adARTn  Oan@oacen
MU INMOE *0lay@e @onldcigd myaf eRWINE MMOG Qdad”
ROIRes  Glegpdg:

0i0g nGIMIB LGS 0B a0mmad 2015 20daf 3 1-m" @auruam s
AUBRINTT SHENODSHFIREPH doaltsIed @Raf auind mmood
830" REIQYSS oy @XWIY 0laqpdg avlaes squgean’ avanlcme.
Sacdeadglovind’(gxamy) eflalgasied 2009-10 eer andaaise 0100850
BMaRdgo WGl aqRghnag’ muanime,

a20f gely adatle Me@il, @&I8alldiow mleam) & mmd\)"soﬁ'

@aqysely Sleuysmeftodg 2010-11-e0e: erem cleqedg” wusteer aqughaag”
auanlao.

aaog awgd avemadlglges 2011-12-0e andads. aamendsud alse '

cwmg‘ Toaniane,

2015-0a1 guamase allexnsangloe LOMNRR 23T nflaaniene
o3eaan alednasulen” crMEIHE 008 MUCMUOIM HarlAnd Ay’
(2016-621 2-30 ER4’)

2015-0e1 @janmi) 200 1wd (06:0@)8) Ganlesnd TR’
(2016-0&1 3-20 maud ae)

2015-00) @Ml caaglOmes aa {eesul) oy

(2016 o1 4-20 Mok aRy) '
2015-0es coon Slood agyeque” (Miagpemape allammayo) ARy

(2016 oe1 5-20 moud @o4;)

2016-0es ameg wmaNMICLI (anns” 8Nt @RanDee) @y’
(2016 o1 6-00 @R4)
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347  2016-oa cang wmANWICDNN GRG
(2016 oe1 7-00 @)

348 THE KERALA LAND TAX (AMMENDMENT) ACT, 2016
(ACT 8 OF 2016)

349 2016-001 08 OO WIBITYDE @D
(2016 ee1 9-20 mRya)

350 2016-e2 0208 GRBAMORS] AEOAM0MASTYe ARBEMOANS]
D03 AR0MmOSTYe CHBBINA GRE’
(2016 ee1 10-20 maud @)

351 THE PAYMENT OF WAGES (KERALA AMMENDMENT) ACT, 2015
{ACT 11.0F 2016) .

Juze 29, 2016

AITIZIMIo CHDE MVATVERYHS aXINE Fvamemosioas 4102, 4122,
aloilgamde queangmmwmlel 565, almlmoene quemgmooiea: 506, S15, 528,
1704, 2105, 3276, 4692, axmimemnoe cvasegmamael 72, 90, 100, 108, 115,
134, 1918,1945, 3604, wimmonze musmgmemiess 60, 105, 130, 140, 164,
169, 172, 193,584, 1848, 3130, 3144, 3206 ~@lgomdo samog MlaTUEQHS
adgamie  avememeilen 289, 614, 2305, amimene cvezagmomies
570, 576, 601, 603, 2339, aimimone aueanpm@mioa: 553, 571, 590, 596,
598, 2168, 2170, 2181 osmgone ooeeg MIDETVEQES  STUMo
muezagmamionr 5124, wgme  avemmgmosioes 356, asolgamao
memgmomiesr 2801 a1 onmegeeg  Ooes@allanalsoom
Cald3)ABHAS 2gusige Gy’ ouue@e  agasl  Moieanmd
TUNLOTIBIRHIREF £306Mo BOANHOMS GFDAgo.

June 30, 2016

MomunaTHIRYIOag oo e racio arooeninulay) WOUBaNDO
WOHIOLNYe SHWQe Qkﬂsrﬂm@‘? aapd. €l afio. GOIBAY W" aUBQSS
BARJOGED Qls)

2500 AIFMI CAH0E THOATVBTYSS ~KBIGINdo TUCHAGTHROIDES
2324, ausimoenoe museagmamieel 2180, 2188, 4796, 5921, 5928, 5934, 5941,
agmemRe oueamgmotiee 34, 652, 668, 676, 682, 1041, ammonoe
mvemgmooieel 657, 659, 679, 2229, 2231, 2234, 2235, 2242, 2246, 2247,
2253, 2260, 25442883 ~@lgamis GH08 MIRAVUSROS  akDINESO
aqueceagmanleel 3777, axmimonte TUGIREMHAETINR) 335 axoigmmooe cadg
TIWANBHS  oXDERle  cveamgmamiea 4476 Amigamde  a&0@
DVHNEGS o IHINERIOe TUEEAsmEDInel 2736, asmimonte rueagmTTiaa)
945 A MOUBGEIYEE NOUD laMASITD 3.2503)ENPOS  QaISI e TR
@DV @e BGaIS] MaBaanad MUl ImIMGINEE &M @1 H0

mg"snaga.go MURLPSS m.ﬁtm" g}
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~ July 11, 2016

0. 2.(gondy52) mad 6/2015/amodee @i 30-11-2015
(agrumpyd.a.maud 821/2015) avless equgoaag avaniae

mo.8.(aflonfrv’) maud 05/2015/emodas oo 27-11-2015
(agyov @Rd.e.;moud 836/2015) auleer saqpgoadd” avaniane

s.a.(afl) maud 145/2016/6a020 o@Iwen 04-05-2016
(o and.a.maud 373/2016)

g.a.(aflo.agyrv) mmud 178/2016/8a0%.  aomt 10-06-2016
(nyord’ amyd.e.cnaud 420/2016)

si.a{nfl) maud 10/2016/aga0’ & aflowl. @i 09-06-2016
(o amyd.a.maud 417/2016)

sla. (af) moud 47/2016/ce0-00af oo 21-05-2016
(aoviand.a, moud 402/2016)

e (o) maud 51/2016/em5-60n0 ool 04-06-
2016(~gorv ayd.e. maud 414/2016)

sha. (o) maud 53/2016/co0-a3.0. ool 07-06-2016
(ogyrd aryd.a. mawud 421/2016)

sla. (o) mmud 552016/ce9-63.0 ool 13-006-
2016{agyrd’ mpd.q. maud 427/2016)

gsl.a. (af) maud 49/2016/08:9-69a1 oo 04-06-
2016(agyorv@rd.a. moud 430/2016)
sfl.a. (afl) maud 25/2016/~gyod. . awnpd. oo 02-02-

2016 (npvamd.e. maud 118/2016) alee enReaaf muanlome,
ou.9. (all) moud 33/2016/0macd  olom (9-02-2016

- (noniied.a. maud 15212016, 153/2016) avlee cqudoadg”

e,

w.a. (o) moud 61/2016/1. o). @loa) 27-05-2016
(agyoroamd.a. maud 39872016)

508 ca0e53d amrieng) aesamiw armpdaiion 2012-13,
2013-i4 a1 ud-asssglos) araulgiersm oleqg adgevd
wices suEeed’  quastmo.

o508 aagacoFleng! cesa emidwlon 2014-15 adasomn
andeadl, 016, pdge B0y’ olagddge  aleal caygead Matime.

GG TVoUOAD MIKIGOMAY” 38080 c0a08 efidiguiadg 2013-
14 oa1 andaile dlagpds” awleal eqpgeadg’ tvadiame.

P Tomuoom aellmiseem mlwamsm esmadaiad 2012-13-
oal  wdaild tleqa)ds awleer SARQOBG TVanI@o.

[t}
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18. av.o. (moqysl) maud 4/2016/avse.as.cn. @loen  30.05.2016
(agy @pd.a. maud 418/2016)

19. sfi.o(@d.gl) maud 783/2016/mMwae onwal  16.06.2016
(eqory-enpd.g. maud 434/2016)

20. opamengflenl moavgol ewsnd 2013-14 oo apdadle
olenjodg auleel  eaRdHac] Muanlmoe

21, que. (@RaE) aoud 333/2016/00n. Moo! 06.06.2016
(U@ d.a.maud 419/2016)

22. emog GRAZIAVIMAY BALMLI O] G5B9 e0m8 efaiguilaa)
2012- 13-01 andails, tlagods” alaes SaRgead] Manldo.

23. ae0g oqug’ Arouds] eavmeninanf asddyecand eNdgauie
2009-10 ee1 apdmile: oleqds” wlaes squgeey auadiano.

24, sle (af) ooud 40/2016/s0a8. eoon  31.05.2016
(o @pd.e.moud 415/2016)

25. slala) moud 64/2016/glaw). oo  14,06.2016
{(agyrdmnd. a.mmud 433/2016)

26. 2015 aodaf 31-0 @paOmlsl ABASID DEFDAVIDEDBEM
TU00A KNEIBOZ MosiUMWaf dhon fBGI83 @] @RMAIgd mmomd
B3a0" @QOHQOS Olqjodg:

27. ooogan) TUREHD BekKBakd aAlAINWHacla) doniEsigd R
@RWIQd RMOME @%ad’ MENGQNS (OJUGOHMGRDT) iy’
ogapds’

28. a10gmoe adeg MIWATEWDS AIBIMINIe qucansmamlec 2773,
2776 cmgimie eseg MILBIVEGSS AN quezmgmomilae 1105,
1114, 1124, 1125, 2469, 2472, 2476, 2493, 2505, 2518, 2524, 2526, 2533,
2534, 3733, 3738, 3768, 3769, 3774, 3810 3812, 3824, 3834, 3836, 5070,
5140, imlmemne avezmpmomloe 1106, 1108, 1121, 2830, 2836, T2840,
2842, 2843, 2846, 2847, 2849, 2856, 2858, 2863, 2892, 2909, 29726, 2942,
2959, 2963, 2966, 2967, 2969, 2971, 2972, 2973, 2974, 2975, 2977, 2979
ok iMoo queangmacioas T1053, 1083, 1084, 1124, 1136, 2600, 2605,
2611, 2623, 2627, 2628, 2631, 2641, 2647, 2651, 2652, 2671 sy
MUBaEIRSs  MAMD altamalsiom Cana)ERgns 2QasSie @Ry’
WOINVADe BQatS] MBBHUOMB MIUTSOIEIBIMBIDEE HI0EMe BdIaNIa0GS

a(mg"omga,go.
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July 12, 2016

A@IgMIe EHAZ MIBAMEYSS MIAe cuempgmadlaer 1590, arewido
amueomsmamleer 4669, af9oe mvemgmamlass 1707, aoumde
maczgmamioes 1480, 1481, ~ug»eede mosepgmomieel 1735, 3495,
aElgande queangmaniael 1515, alcimemiao muesngmamieet 1616, 1637,
1655, 1669, 1695, 3346, 3347, 3378, aimImande avemgmamias 1547,
2758, 2963 a1 MruGEgEloes M@ allamME1SIEH  GalIBYEBEOS
aQaislago @ROIQ WINOTLAD DQal1s] M@Ben I MUIWENmN WM KDES
SI0EMo BIMIHOM eqRghadago.

AkIZaNoe GHOE MIWBTVBQRES OB mvemamowieel 5722, aimole
memmagma®iae 3445, amamaomdo quemamamiesl 6106, KEDeNEde
muemamamioe 3295, 3303, aoigmooe mezngmasiosr 1407, 3004,
3026, ~oimoene avezpgmaciosr 4054, 4058, 4143, o imemdo
wemgmoniaer 1474, 1434, 1509, 3230, 3288, ~@Iniaode
aueenemamleer 1391, 1395, 1401, 2831, 2857, 2862, 2919, 3018, 3020
a1 MuGIGEIoe! MA@ aInMEHISITD E210B5BSOS 2QaIs)sgo @RI’
@OITUae  Agalsl  MEddhaam oW lanITIHmINA ISR HIVETo
20T GIRYPAMSGo.

AIIYAN20 GHOG MIWATIRRAS AEMEI0 TVGINEMOHISE] 3332, aumlinsmide
aqvemgmamiees 2186 agaml  mmumsgleel M 2 lnME1SIG
GalRYERENs BQaISIE:go @R’ @LOdTUADe BQaIs)  M@Idheudd
MU HEITTHKBMENDAES HOBEMo IS CIRFHOPnTo.

AI®IganIe CHAZ MIWDTVBWYSS afjPlo mucepamaniael 1262,a1c1amammooe
ausamgmaminer 2838,  AloNgmMle  MLGIASMATIAL! 210, acxeimoeide
mvememodlans 5224, ~onNmemde msmsmaiea 1225, 1226, §233,
1278, 1289, 1290, 1961, 3017, A im02e (LGIAFMDOHIHE 191, 1173, 1223,
1740, 2677, 2682, 2685, 2689,2694, 2695, 2698, 2701, 2709, 2747,
2094 apan] MOUMGEIRIER NAB@ 2laMAISITD G2103}6BRHES aQnISIdEa
@Ry @INOTLaDS aQnIs) Modamd MIWISNIDBINCIRBS  HIOEMo
#6180 CIRIDAT:o.

OIBTDe  NAMIND0OYe ARGEmINTMIAWae TuoaITWla MuenfRe: oazig]
V-aa3 2014-2015 AUOTUETIES CUdanaam 4-00a oWeﬂor&g’lamllG,lzB, 125
At ausmMOldG S Elne Wlandwaglems  msasl  ulaalesmaiic
SOBKDIBMS ENAEISTINES N SOEMASERIM Saydonad.
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MLOTUDE | @HIBYERBU3 TVosNITWa) TS mRE:S” @haollg] VITT-a03 2014-2015
mmuemld:  adasacm  4-0o@"  dleapdgiear umwle. 52-ae
wlandwoleaosl msalst quflaalesmamlal ®:0eIaTve emalSEnes
W 1BHEANASERM eapgonag.

MUIFaOJEIVDe  TootITWly  qusyas” @aoi)  Xl-e0a3  20i4-2015
OANIHTITH UBnUEHDID Joom” oleapdsiee susTUw
58-on1mlaaduowlemed MSals) VA E: e Teot [ond HISIMIATo
emalgmlnss alwsle:oamassnan eoygaang.

ANy yamlge 0@FIR HMIYIERGIEHANe ToMITUla) TUMITE s amg)
Vil-ea3 2014-2015 quamuamls adamom moenaa sleqajadglenr 33, 35,
44, 47 gyl susmuNee:g@lael Wlandwdaglemad msas) mulaclearnayios
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APPENDIX VI
SALIENT FEATURES OF THE BILL

. THE KERALA APPROPRIATION (VOTE ON ACCOUNT NO. 2)
BILL, 2016

The Bill is introduced in pursuance of Clause (1) of Article 204 of the
Constitution of India, read with Aricle 206 thereot, to provide for the
Appropriation out of the Consolidated Fund of the State of Kerala of the moneys
required to meet the expenditure charged on the Consolidated Fund of the State
and the grants made in advance by the Legislative Assembly in respect of the
estimated expenditure of the Government of Kerala during the months of August,
September and October of the Financial Year 2016-2017.

2. THE LEGISLATIVE ASSEMBLY (REMOVAL OF DISQUALIFICATIONS)
AMENDMENT BILL, 2016

As per sub-clause (a) of clause (1) of article 191 of the Constitution of India,
a person shall be disqualified for being chosen as, and of being, a member of the
Legistative Assembly or Legislative Council of a State, if he holds any office of
profit under the Government of India or the Government of any State specified in
the First schedule other than an office declared by the Legislature of the state by
lay not to disqualify its holder. The Legislative Assembly (Removal of
Disqualifications) Act, 1951 hereinafter called the Act has been enacted as
envisaged in sub-clause (a) of clause (1) of article 191 of the constitution of India
to declare certain offices as offices of profit which will not disqualify the holders
thereof being chosen as, and for being, Members of the Legislative Assembiy of
the State of Kerala.

With a view to insulate the offices of the Leader of Opposition and the Chief
Whip from disqualification for being an office of Profit, the Act Was amended by
the Legislative Assembly (Removal of Disqualifications ) Amendment Act, 2012.
In the event, any Member of the Legistative Assembly is appointed Chairman of
the Administrative Reforms Commission, such appoinment would entail in his
being disqualified as member of the Legislative Assembly, Therefore, the
Government has decided to amend retrospectively the Legislative Assembly
(Removal of Disqualifications) Act, 1951 to remove such disqualification.

The Bill is intended to achieve the aforementioned object.
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APPENDIX VII

DETAILS OF BILLS REFERRED TO SUBJECT COMMITTEES AND

REPORTS OF THE SUBJ ECT COMMITTEES PRESENTED

|
I f
l t

_‘_,i_,,. e
Date of
N fBill . !
‘[ ame of 51 1 Introduction *
| |
T
| 2 J 3
!
; |
The Legislative l‘
Assembly |
i
. (Remowalof [ o0i6
| Disqualifications) |
| Amendment Bill, 1
| 2016 (Bill No.3). |

’ Subject Date of | Date of

; Committee | reference to } ineeting of
to Which | Suobject | the Subject

’ referred | Committee ; Committee

4 5 | 6

é .

i XV 14-7.2016

(B Wh
Date of ; y Whom :
resentatin ! the Report :
P Was

i Pr esentcd

8

‘ of Report

7

Shri
1 Pinarayi
Vijayan
Chief

|
|
i ‘
Minis
wmww“m“

Subject
Commmee

X1y

\
\
|
o
] |
i |
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APPENDIX VIII

STATEMENT SHOWING THE DETAILS OF BILLS PUBLISHED AND DATE

OF CIRCULATION TO MEMBERS

: [ ! |
Sl Date of : ) ]
i ! f tati
No | Name of Bill Publication iDat.eo Circula oni
I 2 3 | 4 !
_ The Kerala Appropriation (Vote ' ‘[
? 1 1 on Account No.2) Bill,2016. (Bill 14-7-2016 ; 15-7-2016 ;
S No.15). |
. = ]
The Legisiative Assembly !
I . . . !
: ( Removal of Disqualifications) :
2 07-7-201 7-
Amendment Bill, 2016, (Bill T8 1 #72016
No.3). i
! - T
. The Kerala Fi Bill,2016. |
3 o orera vinance B 1672016 | 17-7-2016 |

(Bill No.16).

—

[
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APPENDIX IX

DETAILS OF MOTIONS FOR LEAVE TO INTRGDUCE PRIVATE
MEMBER'S BILLS MOVED ON 15-7-2016

Sl |

No | Name of the Bill Member in-charge
1 iThe Kerala Indigent Windows Welfare and ' t
| Protection Assurance Bill, 2016 ‘ Smit. U. Prathibha Han

: (Discussion inconclusive) i
2 ]‘The Kerala Restriction of Construction
Activities Near Bird and Animal Sanctuaries Shri M. Swarai
Bill, 2016 PO

E (Discussion inconclusive)
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APPENDIX X

STATEMENT SHOWING CONSTITUENCY NAME AND PARTY
AFFILIATION OF MEMBERS OF FOURTEENTH
KERALA LEGISLATIVE ASSEMBLY

(AS ON 28-6-2016

i

" | Constituency Name

1

Name of Members

Party Affiliation of Members

o !
et S . R
1 2 | 3 4
! Manjeshwar Shri P. B. Abdu!  : Indian Union Muslim League

Razak %
e ——— - e —— _“
2 Kasargod Shri N. A. Nellikunnu 1 Indian Union Muslim League
1
3 Udma Shri K. Kunhiraman ‘ Communist Party of India |
j (Marxist)
! ‘.

4 ' Kanhangad Shri E. | Communist Party of India |

' Chandrasekharan i
s !
. I i |

5 i Trikaripur | Shri M. Rajagopalan i Communist Party of India

; : [ (Marxist) |

SO P — ——————— e ! e e

6 Payyannur Shri C. Krishnan | Communist Party of India !
| (Marxist) 1

— - L _J

7 Kalliasseri | Shri T. V. Rajesh | Communist Party of India
i (Marxist) ‘
? J
8 Taliparamba Shri James Mathew ‘ " Communist Party of India [

{(Marxist)

1(9
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; ] 4

. 2 ‘ 3
i 9 : Irikkur ' Shri K. C. Joseph Indian National Congress
10 Azhikode . ShriK. M. Shaji [ Indian Union Muslim League
X i |
I Kannur | Shri Ramachandran Congress (Secular)
Kadannappalli
.. .
12 J Dharmadam I Shri Pinarayi Vijayan { Communist Party of India
; : ; {Marxist = -
13|  Thalassery | Shri A.N.Shamseer | Communist Party of India
| | (Marxist)
14 Kuthuparamba Shri K. K. Shailaja Communist Party of India
| !
i Teacher [ {(Marxist)
i : 1 : e _ e
| ‘ J
b 15 Mattannur ~ Shri E. P. Jayarajan Communist Party of India
‘ (Marxist)
|
16 Peravoor ‘ Shri Sunny Joseph Indian National Congress

18 . Sulthanbathery

17  Mananthvady (ST)'  Shri O. R. Kelu

Communist Party of India
(Marxist)

i
|

Shri 1. C. Balakrishnan

Indian National Congress

Janata Dal (Secular)

e
19 l Kalpetta ‘ Shri C. K. Saseendran | Communist Party of India
. (Marxist)
,,,,, e
20 Vadakara ' Shri C. K. Nanu :
21 | |

Kuttiadi | Shri Parakkal Abdulla
|

; Indian Union Muslim League
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! 2 f 3 4
B , _
22 Nadapuram Shri E. K. Vijayan Communist Party of India
23 Quilandy Shri K. Dasan Communist Party of India E
(Marxist)
i
- r
24 Perambra ShriT. P. Communist Party of India
i Ramakrishnan (Marxist)
25 Balusseri (SC) Shri Purushan Communist Party of India
Kadatundi (Marxist) ;
4
| . | - 1
26 Elathur Shri A. K. Saseendran | Nationalist Congress Party |
i 27 | Kozhikode North | Shri A. Pradeepkumar | Communist Party of India
;} (Marxist)
28 | Kozhikode South Dr. M. K. Muneer | Indian Union Muslim League
29 Beypore : Shri V. K. C. Communist Party of India
: Mammed Koya (Marxist) '
S . A
30 | Kunnamangalam | Shri P. T. A. Rahim : Independant |
31 Koduvally Shri Karat Razack Independant
32 | Thiruvambadii i Shri George M.Thomas | Communist Party of India
' (Marxist)
33 Kondotty Shri T. V. Ibrahim | Indian Union Muslim League
P34 Ernad Shri P. K. Basheer | Indian Union Muslim League
35 Nilambur I Shri P. V. Anvar Independant

(R
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37

39 .

41

42

43

44
45
46
47

48

. 49

40

2

Wandoor (SC)

Manjeri

Perinthalmanna

Mankada
Malappuram
Vengara

Vallikkunnu
Tirurangadi
Tanur

Tirur
Kottakkal
Thavanur

Ponnani

Thrithala
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3 4

Shri A. P. Anil Kumar | Indian National Congress

i  Shri M. Ummer Indian Union Muslim League
|

g

Shri Manjalamkuzhi . . .
Al Indian Union Maslim League

l .

~ Shri T. A. Ahammed

Indian Union Muslim League
Kabeer

Shri P. Ubaidulla ' Indian Union Muslim League

Shri P. K.

, i Indian Union Muslim League
Kunbalikutty '

1 Shri Abdul Hameed. P. Indian Union Muslim League

1
i

Shri P. K. Abdu Rabb ' Indian Union Mustim League
'Shri V. Abdurahiman  National Secular Conference
Shri C. Mammootty  Indian Union Muslim League

Prof. Abid Hussain
o ¢ TS . Indian Union Muslim League

Thangal
Dé. K. T. Jaleel 7 Independant
Shri P. : | Communist Party of India
Sreeramakrishnan {Marxist)
Sﬁri V. T. Balram | [ndian National Congress
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T 5 3 : 4
‘ i Shri d
'S0 Pattambi ri Muhamme

) Communist Party of India
Muhassin P.
‘ . . Communist Party of India
o510 Shoranur Shri P. K. Sasi .
‘ ‘ (Marxist)
i ) ) : Communist Party of India
Shri P, Unni

52 Ottapalam )
; (Marxist)

Communist Party of Tndia

53 . Kongad (SC) (Marxist)

_ Shri K. V. Vijayadas

- Indian Union Muslim League :

od

54 Mannarkkad Shri N. Samsudheen

Communist Party of India
(Marxist)

' : Shri V. 8.
55 Malampuzha |
‘ : i Achuthanandan

.56 Palakkad Shri Shafi Parambil Indian National Congress

Communist Party of India

Shri A. K. Balan ]
‘ (Marxist)

57 Tarur (SC)

58 Chittur

i ' Shri K. Krishnankutty | Janata Dal (Secular)
| |
| e ist Party of Indi
59,  Nemmara  ShiK.Baby | CnmumistParty of India
| ‘ (Marxiso)
- | Communis -
60, Alathur Shri K.D.Prasenan | O nimunist Party of India
; \ | (Marxist)
o C ist P i
61 | Chelakkara (SC) ' Shri U. R. Pradeep ommunist Party of India

(Marxist)

e
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? Communist Party of India

- 62 Kunnamkulam Shri A. C. Moideen

! 1

f ‘ J | (Marxist)
1

63! G I| ShriK. V. Abdul | Communist Party of India
| | I | i .
i ‘ Hrtivayoo } Khader ; {Marxist)
E— e — - . ,.T,, e e e S —
o { C t Part fl di
| 641 Manatur | Shei Murali Perunelly | - Crmunist Party of India
[ | ‘ | (Marxist)
Y S S

T
| 65 Wadakkanchery

Shri Anil Akkara | Indian Natlonal Congress

P ——— ——--‘---——ffﬁr T e e -——i‘—k ------ T e — ey
| 66 | Ollur Shri K. Rajan i Commumst Party of Ind:a
'\ |
T — e L]
| hri V. S Sunil
F 67 ! Thrissur J Shri am | Communist Party of India
J ! Kumar }
, 68 i Nattika (SC) i Smt. Geetha Gopi F Commumst Party of Indla
| |
T S O
"} i J ShriE. T. Talson }
; 69 . Kaipamangalam | Master J Communist Party of India
| !
| |

'
‘ !

|

|

|

i ‘l Prof. K. U. Arunan l Communist Pa_rty of India .

i ‘ (Marxist) }'

}ﬁ_ S 4 e ]
: J‘ Prof. C. i Communist Party of India

Raveendranath { {Marxist)

(Marxist)

—

T‘
|
|
|
<
|

f Communist Party of India
|

Shri V. R. Suml

Communist Party of India
Kumar

[ b , U S
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i
i
!

———— 1}

1

—— i — ]

1

— S _'

I 2 | 3 4
. Shri Eldhose |
74 Perumbavoor | (_)S ! Indian National Congress
; Kunnappily |
] :
75 Angamaly Shri Roji M. John ; Indian National Congress
76 Aluva Shri Anwar Sadath | Indian National Congress
Shri V. K. Ebrahim | |
77 Kalamassery " Kuniu M Indian Union Mustim League
\ unj 1
; 78 E Paravur | Shri V. D. Satheesan . Indian National Congress
; Coimmunist Party of India
79 | v Shri S. S
ypeen | ri arma (Marxis)
. j C ist Party of Indi
80 Kochi | ShriK.J Maxy o orone tery onand
i ‘ (Marxist)
I N J I I
| I C ist Party of Indi:
' 81| Thripunithura | Shri M. Swaraj ;o nunistrarty o indid
J : (Marxist)
E 82 ! Ernakulam : Shri Hibi Eden | Indian National Congress
o S— - ]
83 Thrikkakara | Shri P. T. Thomas | Indian National Congress
, 84 [ Kunnathunad (SC) | Shri V. P. Sajeendran ' Indian National Congress |
85 Piravom ' Shsi Ancop Jacob Kerata Congress (Jacob)
|
. l ——. ‘ PR
86 Muvattupuzha ' Shri Eldho Abraham | Communist Party of India
| | . .
87 | Kothamangalam Shri Antony John : Communist Party of India

(Marxist) i

"



88 ' Devikulam (SC)

89 . Udumbanchola
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3

Shri S. Rajendran |
\

Shri M. M. Mani

|

\

H

Fm -

4

Communist Party of India
(Marxist)

Communist Party of India

: i (Marxist)
F90L ViThiowdml‘xpuzha. 7' Shri P. J. Joseph Kerala Con_g—;f;s—s EM) o
-9 [ Tdukki Shri Roshy Augustine i Kerala Congreqs M) i
i 92 I;;;rumade Sm-tt“E. S. Bijimol Ct:;;zmunist Partyoful;dla—
93 | _-Pala ) Shril KM -I:/Iani | Ke_r;]; Congress (M)
ir;[ Kaduthurughy : ‘STHLM;S Joseph Kerala Congress (M) _
| 95 | Vaikom (5C) | Smt. C. K. Asha Communist Party of India
96 ‘ Ettumanoor Shri K. Suresh Kurup Commur(l;j:::::; of India
97 Kottayam Sh;g:;rgzsszsor . Indian National Congress
_98 E Puthuppally Shri Oomme;l Chandy ; Indian Nat;;)_nal Congress
L .
99 } Changanassery Shri C. F. Thomas Kerala Congress (M)
lOO%n—KanjirappaI]y 1 Dr. N. Jayaraj Kerala Congresis (M) o
10t } Poonjar Shri P. C. George | Independant
. ) Communist Party gf India
‘ 102! Aroor Shri A. M. Ariff (Marxist)
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3

CL 2 4
| .—— — .. A S R
! 103 Cherthala Shri P. Thilothaman Commumst Party of Indla
P DR.T.M. Thomas : Communist Party of India |
1104 ! Alappuzha }
| Isaac {Marxist) !
1
‘ ' . Communist Party of India
| 105| Ambalappuzha Shri G. Sudhakaran |
| {Marxist) :
| 106 Kuttanad Shri Thomas Chandy Nationalist Congress Party
‘ . | Shrl Ramesh . . :
1107 Haripad : Indian National Congress |
; \ Chennithala |
r___r —— e
: C t Party of Inda
| 108 Kayamkulam  : Smt. U. Prathibha Hari | ommunis Y l
: ! . (Marxist)
. R . Communist Party of India
109 | Mavelikkara (SC) Shri R. Rajesh
{Marxist)
. ——— Jr L J
| Shri K. K. Communist Party of India
i 110 Chengannur . o
i ‘ | Ramachandran Nair ' (Marxist)
i 1
o
; . Shri Mathew T. | i
11 ‘Fhiruvalla | | Janata Dal (Secular) i
. : 4 Thomas , |
A O B fjl
. C
12 Ranni | Shri Raju Abraham | O™ pary of India |
[ ‘ l (Marxist) ‘
113 Aranmula Smt. Veena George l Communist Pa.rty of India |
f {Marxist) J
- R
Konni i Shri Adoor Prakash J Indlan National Congress 5

114
L

|

~w

e



i

115 . Adoor (SC)

77

3

Shri Chittayam
Gopakumar

Shri R. Ramachandran

Communist Party of India

Communist Party of India

Karunagappally
s e
n7: Chavara
1 118 Kunnathur (5C)
|
‘L, ——— e e —— -
| 119  Kottarakkara
120; Pathanapuram
121 | Punalur
i |

i i
122 Chadayamangalam

T Kundara ‘

— 1

| 123
124 Kollam
| i
125 Eravipuram

126 | Chathannoor

Shri N. Vijayan Pillai '

Shri Kovoor
Kunjumon

Smt. P. Aisha Potty

Shri K. B. Ganesh
Kumar

Communist Marxist Party
Kerala State Committee

Independant

Communist Party of India

i
! (Marxist)

Kerala Congress (B)

Shri K. Raju

Communist Party of India

P A |

Shri Mullakkara
Retnakaran

Smt. Mercykutty
Amma

Shri M. Mukesh

Shri M. Noushad

Shri G. S. Jayalal |

Communist Party of India

Communist Party of India ‘
{Marxist)

: Communist Party of India
} (Marxist)
'l

Communist Party of India
(Marxist)

Communist Party of India






